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COUNCIL OF STATES

Tuesday, 18th May 1954

The Council met at a quarter past
eight of the clock, MR. CHAIRMAN in
the Chair.,

ELECTION TO THE PUBLIC
ACCOUNTS COMMITTEE

Mgr. CHAIRMAN: Shri J. V. K.
Vallabharao, Shri Mohammed Valiul-
lah, Shrimati Violet Alva, Shri K. S.
Hegde, Shri Ram Prasad Tamta,
Diwan Chaman Lall and Shri P. S.
Rajagopal Naidu are the only candi-
dates nominated for election to the
Public Accounts Committee, As the
number of candidates nominated is
equal to the number to be elected, I
declare the said Members to be duly
elected to the said Committee.

PAPER LAID ON THE TABLE

ReporT OF THE COMMISSIONER FOR
ScHEDULED CASTES AND SCHEDULED
’ TRIBES FOR 1953

Tag DEPUTY MINISTER ror IRRI-
GATION anp POWER (Smrz J. S. L.
Hatur): Sir, on behalf of Shri B. N.
Datar, I beg to lay on the Table a copy
of the Report of the Commissioner for
Scheduled Castes and Scheduled
Tribes for the year 1953, under clause
(2) of article 338 of the Constitution.
[Placed in the Library. See No. 9—
177/54.1

MOTION ON FOREIGN AFFAIRS

Tug PRIME MINISTER anp MINIS-
TER ror EXTERNAL AFFAIRS AND
DEFENCE (SHRT JAWAHARLAL NEHRU) :
Mr. Chairman, I beg to mcve:

international
policy of the

“That
situation

34 CS.D.

the present
and the
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Government of India in relation
thereto be taken into considera-
tion.”

It has almost become a convention
with us, Sir, to discuss in some form
or other the subject of foreign affairs
and international happenings almost
in every session. If I may say so, itis
a good convention, because it enables
us 1o look at our own problems in
proper perspective. But to discuss
foreign affairs means in effect to dis-
cuss the world, and that is a big
undertaking, because the problems all
over the world, even in our own
country, even the problems which in-
timately affect our own country, are
numerous, and from time to time cues-
tions are put or other discussions take
place in regard to those problems.

There is at the present moment the
problem of intense interest to us re-
lating to the French establishments in
India. Obviously, from every point of
view that is of importance to us. At
the present moment talks are going
on in Paris, and perhaps it is not de-
sirable for me to say much about it,
because our position is very well-
known. All T would say is this, that
this whole movement in these French
establishments is rather a remarkable
and an entirely spontaneous move-
ment which has developed in the
course of the last two or three months,
and the time has obviously come for
a very quick settlement of it, if this
movement is to develop properly and
not go into wrong directions. I hope,
therefore, that this quick settlement
will come. That settlement will not
just now be a final settlement of all
the various matters connected with it,
but in regard to the major decisions it
has to come soon. So far as we are
concerned, as perhaps the House
knows, we have done everything in
our power to create a climate of pro-
per discussion even by relaxing some
of the measures we have taken, and I
hope that the French Government will
act in a like manner. This is only one
subject I have mentioned.

There are others which also interest
Members greatly, for example, the
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position of the people of Indian des-
cent in Ceylon. There, again, we en-
deavoured some time ago to further
come to grips with this problem and
to create an atmosphere of friendly
discussion and conciliation.

There was an Indo-Ceylonese Ag-
reement, as 1t was called, between the
two countries, but unfortunately the
promise of that agreement has not
been fulfilled yet, and all kinds of
difficulties and suspicion have arisen.
There are other problems. There is
the problem of Pakistan or our rela-
tions with Pakistan, of Kashmir, of
Nepal and so many others, and a re-
cent development which is of great
importance to us 1s the agree-
ment between China and India 1n re-
gard to Tibet. That 1s of great impor-
tance in itself, this agreement between
these two great countries, and 1t is of
even greater importance because of
the principles which have governed
that agreement and which are laid
down in the preamble to that agree-
ment.

So, I could mention other problems
too, but everyone knows that the most
important thing happening today at
the present moment is the Conference
being held m Geneva over the last
three or four weeks. A great deal de-
pends on the outcome of that Confer-
ence. That Conference is considering
problems relating to Asia—Korea and
Indo-China—and naturally in regard
to problems relating to Asia, it may
be mmagined, and rightly so, that the
countries of Asia are more concerned
than other countries. I would not
labour that point at the present mo-
ment, but because I am anxious and
eager that steps towards the establish-
ment of peace there should be taken—
it does not matter who takes them—I
shall be happy if through the initiative
of others some kind of cease-fire and
further steps towards a settlement are
arrived at there in regard to Indo-
Chma or a further move towards a
settlement in Korea is taken.

When I refer to Asia in this connee-
tlon, it is notlany sense of rivalry, but
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[ pecause I do feel—and everyone must
feel—that today 1t 1s totally unrealistic,
to try to solve any problem of Asia
by distant countries whose relations
with Asia, well, may be either colo-
mal or may be some economic rela-
tions or some other relations because
they are great powers. I do not deny
their nterests—they are interested of
course—and it is essential, if we take
a realisuc view of any situation, that
great countries and the great powers
should come into the picture and
should come to an agreement. It is no
good saymg that we should ignore
them, because that would be totally
unrealistic, but I do submit that in
considering these countries of Asia, it
15 essential and realistic to take into
consideration what the other countries
of Asia think, and perhaps one of the
difficulties in the past has been the
tendency not to take the opinion of
Asia mto consideration. In the last
few years great changes have taken
place 1n Asia, and probably one of the
biggest things in recent history is this
fact of Asia changing, this fact of all
kinds of currents, movements, urges,
upheavals taking place in Asia after
a long period of colorial rule. It may
be that subsequently, when the his-
tory of these times is written, this fact
of Asia commng up 1n this way will
assume even greater prominence than
today before our eyes.

But I shall not labour that point but
rather draw the attention of the House
to these very important discussions,
deliberations and conferences that are
taking place in Geneva. Every day
the newspapers are full of various ac-
counts, and, on a superficial view, one
might think that 1t 1s almost impossi-
ble to bridge the vast gulf between the
two or three differing viewpoints or
standpoints There are differences,
considerable differences, yet I think
that, on closer scrutiny, one will see
that although the differences are great,
there are many points in common, and
that gradually, those differences are
bemng narrowed. At any rate, every
attempt is being made to narrow them.
It 1s clear that some of the great
statesmen there are dealing with this
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problem with their minds
achieving, if it is at all possible,
settlement, some way out.

bent on
some

Now, when all these efforts are be-
ing made there towards a settlement,
it would not be right or becoming of
me to say anything which might per-
haps embarrass or come in the way of
those talks. We want results. There
is no question of our taking up some
kind of ahigh moral attitude blaming
this and that—that is a very easy line
to take up. We want results—in the
shape of a settlement in Korea, in the
shape first of all of a cease-fire in Indo-
China and, subsequently, leading to
some kind of a settlement. If so, we
should be helpful whenever we can
and we should not merely, for the
sake of saying it, say things which
might embarrass or come in the way.
I might say straight off, to remove any
possible misapprehension in the peo-
ple’s minds, that we, i.e, the Govern-
ment of India, have no set proposals
on these matters. People seem to
think that we are throwing proposals
in season and out of season at the
parties concerned from time to time.
We have made no proposals and it is
not our intention to make any set pro-
posals. If we have any idea occasional-
ly, well, we may discuss it. We may pri-
vately put it but we are more or less
groping to find some way out. It is
easier, as I said, to lay down some
logical formulae which may be correct
and may even be justified in argu-
ments but the point is not some kind
of victory in arguments but the achieve-
ment of a settlement or peace or cease-
fire, etc., and when we consider that
matter, we come up against all kinds
of prejudices, passions, fears and sus-
picions. So one has to go cautiously.

First of all, I should like to lay
stress on this point that earnest
attempts are being made in Geneva at
the present moment and to wish them
success. Secondly. in considering these
problems, let us take Korea for
instance, much was gained by the cease-
fire; and without meaning to go back
and indicate, “well, we were right and
others were wrong”—I don’t mean
that—the fact remains that if that
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cease-fire had come to Korea much
earlier, the position would have been
much better...... (Cheers)...... not merely
from the point of view of the killing
that took place—certainly of course
that was a great gain and a great deal
of killing and suffering would have
been avoided on all sides—but essen-
tially the problem would have been
easier of solution because the longer
this process goes on, the more difficult
the problem becomes. Korea is a good
example. There was war for three
years there—terrible war, terrible for
the Koreans, terrible for the other
parties fighting and at the end of the
three years, where are we? We have
put an end, or they have put an end
to the fighting, certainly, and that is
a great gain but it is essentially a
deadlock, a stalemate, whether from
the military point of view or from the
political point of view. That is to say,
neither party has gained a victory.
They may talk about it, each one of
them, but the fact is, the reality of the
situation is, that neither party has
gained a victory, i.e., neither party, in
military terms or in like terms, is in a
position to impose its will on the other
side.

Foreign Affairs

That is the position that has arisen.
That position would have arisen two
or two and a half years earlier in
Korea and perhaps in a much better
way, because subsequent developments
or subsequent happenings have embit-
tered the people on either side, made
them harder, more rigid, more diffi-
cult of yielding a thing.

But this is all past history. What
do we do now? Well, as I said, I am
not presumptuous enough to offer so-
lutions for these terrible problems
which the world has to face. But cer-
tain considerations have to be borne in
mind. The flrst which I have just
said is that you cannot deal with
Korea, neither side can deal with
Korea as if that side had won a great
victory, because it is a stalemate, it
is not a victory for either side. There-
fore, what we have not won in the
field of battle we cannot somehow
translate into a settlement. That is
an imposed settlement. ‘If there is
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to be a settlement it has to be on the
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basis of a recognition of the facts, of

the realities of the situation. And the
realities are that neither side can im-
pose itself on the other. And what is
more, neither side is prepared to be
imposed upon by the other. There-
fore, the only way is for this fact to
be recognized.

Now, all of us, I hope, want this
Korea, to be .

l
|
|
|
t
|
|

long-suffering country,
united. And I am quite sure that if it
is not united, the present disunity will
remain, may be conflicts will continue,
small or big, and there will be no ul-
timate stability or security for either
side. We want it to be united. How are
we to get that unity? I am not going to
discuss any proposals. There are
various proposals being considered in
Geneva. I am only putting before the
House certain considerations which
should govern our thinking in this
mattter. We want unity in Korea. We
want similarly, you may say, unity in
Indo-China. Well and good. But with
the position as it is, you cannot have
unity. And if you cannot have unity.
without imposition on one side or the
other, what are we to do? Vou are
not in a position to impose yourself,
neither side is in a position to impose
itself on the other. Then how do you
get unity? That is the problem. That
is the difficulty. Therefore, one should
try to explore other avenues. It may
be, in fact it is always so, that you
cannot solve sthese intricate and diffi-
cult problems which rouse so much
passion, suddenly by some formula or
other. Where this is so, it is part of
wisdom to go towards the solution,
just as it was part of wisdom to have
a cease-fire, even though you do not
come to a decision about the next
step. This cease-fire itself was a great
step. So it may be wise to take some
slep towards that solution, even
though you cannot reach the objective
aimed at. Of course, if you could
reach the objective, well and good.
But I am merely pointing out that
this desire of either side to have it all
one’s own way, is obviously opposed
to the facts of the situation and is not
likely to succeed.

i

| rately, democratically and
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It may be that you may not have
a united Korea yet, for a while, North
and South Korea may function sepa-
indepen-
dently, but build up some kind of a
common structure as a temporary fea-
ture at the top so that they can con-
sider their problems and so that, in-
stead of thinking in terms of conflict
they can discuss those problems and
gradually the common matters of dis-
cussion may grow and when the pas~
sion of the present day has passed
they may come together and unify in
a closer way. 1 am merely putting
ideas before the House because the
maost impartant consideration is that
neither side is in a position to impose
its terms on the other and neither side
is agreeable to be imposed upon. That
is the reality of the situation. How
does one get out of it? Either some
way of gradually getting together,
realising those facts, has to be found
out, or the other way is, not getting
out of it, but getting into a worse mess
by war. These are the two alterna-
tives.

Now, apply these to Indo-China, the
same basic principles with such vari-
ations as may be necessary on account
of the different situation. Here we
have this war which has gone on for
six or seven years. With all respect
to those who might have been respon-
sible for it, I think few wars anywhere
have been so unfortunate as this Indo-
China war. During the last few years,
repeated opportunities have come, re-
peated opportunities have been sug-
gested for some kind of arrangement,
agreement or settlement. They have
not heen accepted and the position has
grown progressively worse from the
military point of view; and now, at
last, something that should have been
done years ago is being done. These
people are meeting and discussing this
question, Of course, by way of meet-
ing, it does not mean that they will
arrive at a settlement; nevertheless,
facts are such that they have compel-
led these people who were reluctant
even to discuss this matter to meet
and consider the problem now. The
unfortunate part of it is that a little
foresight and a little understanding,
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especially, of course, of the Indo-China
situation, and to some extent, of the
Asian situation, ought to have led the
people to adopt this course of discuss-
ion to come to an agreement long
long ago.

Well, again, it is not good looking
back and regretting what was done or
what was not done in the past but it
is right that we should draw a lesson
from it and not make the same mis-
take again. In Indo-China also there
are certain hard realities to be faced.
Some of them are beginning to be
faced. It has been stated, for instance,
that the countries there can have and
will have complete independence.
What exactly that formula means—
althcu~h the meaning of the words is
cl.ar, nevertheless, what it means
fully—is not so clear, because the
same words have been used often.
Anyhow, whatever they might mean,
my point is that it is something which,
if it had been recognised two or three
vears back, would have eased the
situation tremendously and paved the
way for a settlement, and that is the
recognition of the independence of
the countries, that is the recognition
of the necessity of the withdrawal of
colonial control. It would have made
all the difference. It was not done.
Well, now, when facts have gone
ahead, it is done. Facts have gone
ahead in other ways also and those
facts have to be realised and kept in
mind. I am not, for the moment dis-
cussing, shall I say, the merits of the
situation; I am not even discussing what
we believe in, that is the removal of
colonialism and all that; of course, we
believe in that. But rather I am
trying to put before the House the
present situation. the realities of the
situation. Now, again, looking at
it I have a feeling that these realities
are beginning to affect the course of dis-
cussions in Geneva, that they are 1ealis-
ed. to what extent by everybody natural-
1y I cannot say, nor can anyone else, but
there is a feeling that they are trying to

come to grips. There are difficulties.
There are some people
who still refuse to understand realities

unfortunately
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and who try to find some way out with-
ot even thinking whether that so called
way out is not unfortunately worse
than anything we have had thus far,
but in spite of these difficulties there
is this attempt being made, and 1
would hesitate to say or do anything
which might cause any embarrassment
to those who are doing their utmost
to find some way out. In this attempt
to find some way, Members must have
noticed that people on both sides of
this dispute, if I may say so, to some
extent have gone some way to meet
the other viewpoint. Some are rigid
and sometimes it may be that the
speeches that one reads in the news-
papers will sound somewhat rigid.
Public speeches sometimes have to be
rigid. But behind those public speech-
es, one does see that earnest attempt
and that gradual relaxation, the gra-
dual coming nearer on both sides.
Only one fact I would like to mention
because it is an interesting fact, that
after the five or six years of this ter-
rible war and all that it has involved
in suffering and passion, after the re-
cent military successes which the Viet
Minh parties have achieved, the troops,
etc. have achieved because from that
point of view they have achieved some
successes, nevertheless, in the propo-
sals they have made—I am not analys-
ing the other proposals—they made
one suggestion which struck me as
remarkable, as showing their approach
to this question. The suggestion they
have made is that they are prepared
to consider a union with France of
independent countries, that is to say,
they want of course complete inde-
pendence, but they have not ruled out,
in fact they have specifically stated that
they are prepared to talk over and
consider a free union with France.
Now I think that itself shows the type
of approach, the spirit behind, because
one would have thought that after all
that has happened, the reaction would
be very much against this, and no
doubt that reaction must be there
among many, yet this proposal has
been thrown out for consideration. So
I think, without being unduly optimis-
tic, and fully realizing all the dangers
that surround us

and surround the
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people in Geneva; nevertheless I think
that there is some ground for hope,
that step by step they may go towards
a settlement and they may go towards
a cease-fire first of all. As in the
~ase of Korea. a cease-fire need not
and does not mean a settlement of the
political issues. It just first of all
stops this continuous strain in killing,
the strain on the mind of both sides,
bt apart from that it is easier to dis-
cuss political issues once you have
done with the killing.

Therefore it is—I speak with diffi-
dence—not necessary to tie them with
political issues. The question of cease-
fire—I feel it should be possible for a
cease-fire—should be separate by it-
self and obviously a cease-fire can
only take place if both parties play
fair, do not take advantage of that
cease-fire to consolidate their strength
or to add to their position at the ex-
pense of the other. That would be
unfair. I feel that both parties are in
a mood for it. There was a time four
months ago when we ventured to sug-
gest that there should be a cease-fire
in Indo-China. The idea was welcom-
ed in some quarters, criticised in
others and it was suggested that that
idea of course was good but how are we
to do it? There are difficulties in the
way. Of course, there were difficulties
in the way. Nobody magined that it
was so easy but after four months I
have no doubt everybody realises that
the difficulties in the way of not doing
it have been far greater and they go
on increasing day. by day. So it is a
choice of difficulties—a choice of evils
if you like, It is no good trying to
keep away from what is an obvious
course because there is some difficulty
and going backwards and backwards
and falling into a bog from which
there is hardly any way to extricate
vourself. Therefore this question of
cease-fire is of primary importance, of
course in the context of other matters
too.

The House will remember the Co-
lombo Conference where this question
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of Indo-China was discussed at greater
length than any other gquestion, natu-
rally because every countiry represen-
ted there—and two or three couniries
more especially—they are right near
Indo-China, like Burma, Indonesia.
We are not very far from Indo-China,
nor is Ceylon. So it is of intense in-
terest to us what happens in Indo-
China. It is of interest to us by itself
as the problem of Indo-China; it is
of interest to all of us because it might
well affect the whole of Asia—a big
conflagration or whatever it is. There-
fore we discussed it at great length
and finally we issued a statement
which hon. Members must have seen. I
am not going to read that out. That
statement was essentially based on
some of the proposals I had ventured
to put forward here which we, the
Government of India, had communica-
ted to the other Governments con-
cerned. In the main, they were a
cease-fire, direct negotiations, non-in-
tervention and reference to the United
Nations, that is, the United Nations
must be seized of the problem—not
directly, but should be referred to it
as the Colombo Conference considered
these matters. In their statement
there was no mention of non-interven-
tion or non-aid. I confess that I attach
the greatest importance to this from
the point of view of preventing this
conflict which was bad enough from
becoming an international conflagra-
tion. It was important that aid from
other countries, whether it is aid from
China to the Viet Minh or' whether it
is aid from other countries to the Viet
Nam, should stop by agreement. If
there is such an agreement, immediate-
ly you limit the conflict and imme-
diately it becomes easier to consider
it without the prestige of the Great
Powers being involved. When the
rrestige of the Great Powers is involv-
ed, then it becomes more and mor=
difficult. It should be the function of
the Great Powers to advise others on
peaceful courses and not to incite
them to other courses. If you agree to
prevent aid and intervention coming
from outside to both sides—it is essen-
tial that it should be on both sides,
because it is obvious that if it is on one
side, on the other side also it is bound

Foreign Affairs
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to come in—then you change the
whole atmosphere of the conflict. You
make it clear and you bring tremen-
dous pressure of the facts to bear on
the solution of it. But if aid conti-
nues, then it is not an Indo-China
conflict at all. It is a conflict on a
wider international plane and the
body of Indo-China just suffers because
of it.

Therefore we are keen on this policy
of non-intervention. Now these words
do not appear in the Colombo State-
ment, but what appears in the Colom-
bo Statement is, if I may say so, a hap-
pier way of expressing it, that is to
say, there will be an agreement be-
tween the countries concerned princi-
pally, China, the UK., the U.S.A. and
the U.S.S.R., there will be an agree-
ment to take every step to prevent a
recurrence or resumption of hostilities.
Naturally this would come about at the
time of following the cease-fire. Now
if there is a cease-fire and there is an
agreement between these principal and
great powers concerned to take every
possible step to prevent a recurrence
of hostilities, what does that mean?
You will realise that it means some-
thing much more. It includes non-
intervention and it means something
more. Non-intervention is a negative
thing—a good thing but a negative
thing. This is a positive thing includ-
ing the negative thing—mnon-interven-
tion. Now obviously no country is
going to prevent hostilities by sending
equipment for war, troops, etc. That
is the reversal of it. Non-interven-
tion comes in no doubt, but something
more comes in. That is an attempt,
and an attempt by agreement, because
all these attempts have to be by ag-
reement on both sides. If one side
does it, the other is bound to follow.
So, in effect, the Colombo Statement
was wise enough to go further, in this
particular matter, than I had ventur~
ed to say here./ i

Now, there is one thing and that is
this. The House knows that all along
we have been anxious that the People’s
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Republic of China should be recognis-
ed as the representative of China in
the Un'ted Nations, That has abso-
lutely nothing to do with the question
whether we like it or dislike it. But
we do firmly believe that if the United
Nations is to be representative in any
real way, it has to have every solidly
functioning Government in it. Other-
wise, it ceases to be representative to
that degree. Now, if I may mention
one thing, there is a Disarmament Con-
ference, or a Committee of it, sitting
in London at the present moment. Now
fet us presume, although it will be too
optimistic to presume that that the
countries represented there come to
some kind of agreement in favour of
disarmament, and the U.N., agrees.
Why should the countries left outside
the UN. which do not come into the
picture of that disarmament game
agree? They are not there. Why
should they agree? It does not matter
much, of course, if some small country
agrees or does not agree, but it will
make a mighty lot of difference if the
great country of China is left out of
that agreement, not only now but later
too. So obviously any plan of disar-
mament which leaves out a military
Jower. either actual or potential
whatever the case may be—is a defec-
tive plan. It leaves a loophole for
that power to go ahead apart from the
terms of that agreement so that from
any point of view it seems to me so
extraordinary that the present Gov-
ernment of China should be ignored
or not accepted into the United
Natlons or otherwise. I say this because
I believe that many of the troubles of
the world during the last four years
have almost directly resulted from
this fact. It is patently absurd—if I
may say so—it is amazing for anyone
to say in the United Nations that the
learned representative of Formosa is
the representative of China. He has
nothing to do with China; he has no
authority in China, and to call him the
representative of China is to delude
oneself, and to delude oneself in such
matters leads to very dangerous con-
sequences. It is my belief that the
Korean war would not have taken
place otherwise; this was one of the
major reasons. It is my belief that
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some other things would not have
taken place also I have mentioned
about China because at the Colombo
Conference great stress was laid on
this, and without letting out any great
secrets, if I may say so, 1t was not
I who brougat this thing forward in
the Colombo Conference about China
being recognised in the United Nations
Of course 1 believed 1n 1t all the
time but personally and deliberately
I did not wish to confuse the issue of
Indo-China at the present moment by
talking about the recognition of the
People’s Government of Chira 11 the
United Nations, but there were others
w~ho said, ‘No, th s 1s of basic import-
ance in relation to Indo-China apart
from anything else” I agreed of
course There was no question of dis-
agreement with 1t I wholeheartedly
agreed It 1s probable that if the other
Prime Ministers had not been very
keen, I might not have put it 1in there
at that moment, but they were keen
and I think there was justification for
the attitude they adopted, because all
these are connected matters, and so
long as the People’s Government of
China 1s not properly fitted into the
picture of the United Nations and
given her rightful place, there will al-
ways be trouble 1n Asia and elsewhere
In this connection 1t may interest hon
Members if I read out something that
Mr Dulles said not very recently but
not too long ago etther, 1 e, before he
pecame Secretary of S ate of the pre-
sent admmmstration 1 the United
States He wrote a book It 1s danger-
ous for politictans to write books
He calied 1f ‘War or Peace” 'lhis was
about four or five years ago He says

“I have now come +to beheve
that the United Nations will best
serve the cause of peace if that as-
sembly 1s representative of what the
world actually 1s without at-
tempting to appraise closely those
nations which are ‘good” and those
which are ‘bad’

“Some of the present member
nations have Governments that
are not representative of the veo
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ple But 1f in fact they ‘go-
vern', they have a power which
should be represented in any or
ganisation that purports to mir-
ror world reality If the Communist
Government of China in case proves

1its ability to govern China with-
out serious domestic resistance,
then 1t, too, should be admit-

ted to the United Nations.”

Now, I don’t mean to imply or
say that Mr Dulles 1s not entitled
to change his mind or that other
circumstances may not have arisen
whieh may have mede huima  change
his mind It 1s not that But what
Mr Dulles said in his book four years
ago seems to me so very much to the
pomnt and such a right approach to
this problem because you cannot
have really a World Assembly like
UN If you begin to sit down and
say ‘well, I don’t like that country
and I lke this country’ Who 1s to
decide?” You must face the facts as
they are Therefore on this question
of China’s—I will not say admaission,
1t 1s not right, 1t 1s not correct to say
that, because China 1s in the United
Nations—representation the question
18, who will represent China? It 1s
not a new country seeking admission
out a country which 1s n the UN
and 1t should be found out who 1s the
right representative of 1t It 1s a
matter of extreme importance and it
affects all these problems that are
arising from day to day Now in this
connection, one of the major happen-
ings so far as we are concerned has
been the conclusion of the agreement
with China with regard to Tibet.
Personally I am very happy about
this agreement not only because it
settles various pending matters but
much more so because 1n its pream-
ple it lays down certain principles of
abiding mmportance Those principles
if applied to other Asian countries or
in fact elsewhere, would immediately
produce a new atmosphere What
are those principles? First re-
cognition of each  other’s territorial
mtegrity and sovereignty Second 18
—I forget the order—it was something
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ake non-aggression.
mrerference with each
nally or otherwise. It
Observe these principles. Recogni-
tion of each other’s territorial
sovereignty and  integrity, non-
aggression and non-interference—if
these principles are recognised and
acted upon, we know that 90 per cent.
of the fear today in the world would
disappear. You see that the fear is
this. Everyone thinks that he is going
;:0 be invaded or that aggression is
going to take place. The great power
blocs. the more powerful they grow,
the more afraid they grow. It is an
extraordinary position in the world
today. You go on becoming stronger
and stronger and bigger and bigger
and because you become bigger and
bigger, you become more exposed in
the sense of possible attack. There-
fore you want to be bigger still. Each
Is afraid of aggression of the other or
attack from the other. I am not go-
ing into the merits at all of the ques-
tion. Now if once you recognise the
reality as it is in the world today and
accept it and lay down that there
should be no aggression, no attack on
another’s sovereignty, no internal inter-
ference because internal interference
is important apart from war—there is
the question of intrigue by the other;
if this is not going to take place,
immediately you remove this fear
and then 1t becomes far easier to deal
with every problem—at least you
make peace more or less secure for
this  generation. Therefore, this
treaty, this agreement with  China,
between Indias and China, is im-
portant. I do not mean to say it is in
the nature of a non-aggression pact:
that is not it, but it is something very
near it.

Third is non-
olther inter-
is mutual.

Then there are a number of other
matters which I shall refer to briefly.
There is Kashmir—Pakistan and
Kashmir. Two or three days ago,
there was published a  President’s
Order in regard to Kashmir and there

have been many comments on that.
Many of the comments  expressing
satisfaction on that Order are com-

pletely justified; but some of the com-
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ments seem to me to put an inter-

pretation on that Order which was
not justified. Now, what was this
President’s Order? What is it all

about? Ever since the accession of
Kashmir in 1947, in the end of
October, that accession was complete,
as complete an accession as of any
other State, the accession on three
subjects—Defence, Communication
and Foreign Affairs. There was no
difference between the accession of
Kashmir and any other State in India.
Subsequently « other developments
took place with regard to  other
States, as we all know, before our
Constitution was finalised, and other
States were more closely absorbed, if
I may say so, into the Union of India.
That development could not take
place in regard to Kashmir for a
variety of reasons. First, for some
time there were actual military
operations. Secondly, because it had
become an  international problem.
Thirdly, because it was an inter-
national problem in which we were
tied up in all kinds of ways. Fourth-
ly, because any such decision in re-
gard to any State can only take place
with the agreement of State Govern-
ment or the representatives of the
people of the State. So the matter
rested there, for about two years,
three years, or four years. Thus, a
number of matters of daily concern
to us remained in an unsettled state,
as between Kashmir and India—
financial matters, other matters—and
we carried on from day to day, with-
out coming to a settlement about
them. Now we had to come to a settle-
ment about them, quite regardless of
our international assurances of commit-
ments. Those international commitments
and assurances remained, of course. But
we had to work out the results of that
accession on three subjects. But
when we say three subjects, each sub-
ject means a category of subjects. It
is not one precise subject. It is a
category. One has to work out the
category and one has also to  work

out all the inevitable consequences.
apart from the main subjects. There-
fore, two years back
talks and negotiations

there were
between the
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representatives of the Kashmir Govern-
ment and the Government of India
and we arrived ultimately at _ some
kind of a settlement which was re-
ferred to as the Kashmir settlement
or the Indo-Kashmir settlement or
whatever it was.

That was placed before Parliament
and approved of by Parliament. That
agreement, which is sdmetimes re-
ferred to as the Delhi  Agreement,
was, in a very small way, given effect
to in Kashmir and by us. We could
not give effect to that unilaterally; it
was not given effect to by the other
side—that is, the rest of the agree-
ment. This was a matter of a good
deal of disappointment. People did
not feel happy that an agreement was
arrived at but that it was not given
effect to. That has been pending ever
since and, what has happened is,
during the last two or three months
we have considered that old settle-
ment of two years ago and tried to
work out details of it, because the
details had not been worked out, that
is, to dot the i’s and cross the t's of
it, and now by a Presidential Order
it has been given effect to. Of
course, I need hardly say that we have
done this after agreement not only
of the Kashmir Government but of
the Kashmir Constituent Assembly so
that this is really continuing some-
thing which had to be done, which
was, in a sense, largely done two
years ago and which has no relation

n any external commitment or
assurance of the Government of
India. Naturally every assurance

that we have given and every inter-
national’ commitment that we have

made in regard to Kashmir holds
and stands. Difficulties have come
and may come in the way of fulfil-

ment, that is a different matter, diff-
culties not of our seeking but of
others; but I want to make it perfect-
ly clear that so far as the Govern-
ment of India are concerned, every
assurance and commitment of ours
internationally made 1in regard to
Kashmir stands.
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Now,.coming nearer, I should like -~
just to make a brief mention—brief
not because it is unimportant—about

the South East Asian countries, and
the Middle Eastern countries, to  the
west of India, because our contacts

with them have been and are close,
In fact, they go back to thousands of
years of history. It has always been
our endeavour to develop these con-

tacts and our relations with all of
them are very friendly. We con-
tinue exploring new avenues, trade,

cultural and political, for closer con-
tacts.

Finally, T would just like to repeat
this: There is a phrase or a sentence
and there is a great deal of talk of
collective security. The idea is that
for collective security you want a

collective force. 1 submit that this
is a wrong approach for collective
security. In the present context

when forces are more or less matched,
collective force means continued in-
security; it does not lead to security.
It is completely wrong because both
sides go on collecting forces and
both sides become more and more in-

secure. The approach to collective
security is only through collective
beace and that is why we have
ventured to suggest that countries

should not align themselves with any
of these collective forces but that they
should try and maintain an area of
present peace and peace even if by
misfortune some tragedy might occur
elsewhere.

Mr. CHAIRMAN: Motion moved:

“That the present international
situation and the policy of the
Government of India in relation
thereto be taken into consider-
ation.”

Drwan CHAMAN LALL
Sir, I beg to move:

(Punjak)-
“That at the end of the Motion,
the following be added, namely:

considered the
of

‘and having
same, the Council approves
the policy’.”
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Spr; B. C. GHOSE (West Bengal):
Sir, I beg to move:

“That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, the Council regrets that no
effective steps have so far been
taken to form and enlarge an
area of peace and pursue a policy
of strict non-alignment’.”

Prof. N. R. MALKANI
ed): Sir, I beg to move:

(Nominat-

“That at the end of the Motion,
the following be added, namely:

‘and having congidered the
same, the Council fully approves
of the policy of the Government’.”

SuRr S. MAHANTY (Orissa): Sir,
I beg to move:

“That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, the Council is of the opinion
that more effective steps should
be taken—

(a) to eliminate foreign pockets
from India;

(b) for a speedy solution of
the Kashmir dispute; and

(c) for settlement of the out-
standing items of Indo-Pakistan
dispute’.”

Sury P. SUNDARAYYA
Sir, T beg to move:

(Andhra):

“That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, the Council is of the opinion
that Government should give
more active support to the free-
dom struggle of the peoples of
Malaya, Xenya and British

Guiana’.”
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Mr. CHAIRMAN: The Motion and
the amendments are now before the
House for discussion.

SHrI P. SUNDARAYYA: Mr. Chair-
man, we have heard the Prime Minis-
ter with great attention. In  his
speech on our foreign policy he has
referred to the Indo-China situation
which may become a source of danger
for world peace. It is true that the
Government of India have made cer-
tain proposals which have been more
or less endorsed at the Colombo Con-~
ference attended by some of the Asian
countries. We have to look to the
crucial problem that is facing them
in Indo-China. The crucial problem
ic  the foreign aggression; French
imperialism is trying to hold on to
its position in Indo-China and the
American imperialists are trying to
egg on the French imperialists to
stick on there. In this connection,
the formula suggested by the Prime
Minister earlier and also put out in
the latest Colombo Conference is not
complete. Non-intervention is all
right; even agreement between the
Big Powers who are closely connected
with Indo-China to see that hostilities
do not break up is also correct. But
why does not our Prime Minister, why
does not our Government of India,
make it clear that one of the parties,
the French imperialists essentially,
must withdraw their armies? With-
out that there cannot be any real
independence for the Indo-China
people. Sir, this is what we con
sider one of the weak spots in the
whole proposal. It is true that the
Government of India has said that
independence of the Indo-Chinese
people must be recognised ang it is
only on the recognition of their com-
plete independence that any settle-
ment could be achieved. But now-a-
Adave independence is being again and
again tom-tommed. Even Ceylon is
called independent though the British
bases continue there. That is why
we would have liked our Prime
Minister exactly to stress that the
French imperialists have no business
to stay there, that they must quit
and that naturally only after that a
real settlement could be arrived at.
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In this connection the proposal by
the Viet Minh People’s Democratic
Republic is io let both the Govern-
ments, the Governments of Viet
Minh People’s Democratic  Republic
as well as the Bao Dai Government,
have joint commissions to settle all
the matters, either of cease-fire or of

future elections, and they are even
prepared to let a neutral nations’
commission supervise this arrange-

ment. The essential condition is that
the French imperialisis must quit.
Sir, the same thing happens in
Korea also. It 1is heartening today
to hear the Prime Minister saying
that for North Korea and South
Korea, because they are equally
balanced, the first step to  ultimate
solution would be some kind of joint
commission between these two Gov-

ernments to find out on what ‘ssues
and on what matters they can co-
operate so that ultimately the
unification can come. But in all these
proposals who are opposing this
reasonable proposal? It is not the
People’s  Democratic Governments
either of North Korea or of Viet

Minh, but the South Korean Govern-
ment and the Bao Dai Government
backed by the American Imperialists.
In fact the American imperialists
tried to by-pass the,Geneva Con-
ference itself. They are today carry-
ing on negotiations, secret negotia-
tions, with the French imperialists in
Paris to unleash direct intervention,
to send even their armed forces,
ground and air forces as well to
Indo-China, and thus unleash a war,
a war on Asian soil, a war to suppress
Asian people.

connection we would
of India to

Sir. in this
like the Government
categorically warn the British Gov-
ernment, with whom we are still
maintaining Commonwealth relations,
that if the American imperialists and

the French imperialists, in spite of
the warning of the Asian people, in
spite of the warning by our Prime
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Minister and the Government of
India, try to unleash this war, and

if the British imperialists directly or
indirectly support it, then we will
have to give notice to them that we
wil} not only not be a party fo it but
we will use all our moral and material
strength to oppose any such move
even on the part of the British Gov-

ernment. Sir, in this connection I
particularly lay stress on this. The
British Government under the

pressure of Asian people’s opinion and
especially under the pressure of the
Government of India can certainly
take up an attitude which may avert
a great world catastrophe and it is
in this regard that I want the Gov-
ernment of India to be very un-
equivocal not only in using their own
mfluence directly but also in bringing .
as much pressure as they are capable
of on the British Government so that
it will not even indirectly agree to
have anything to do with this war
in Indo-China. In this connection
may I draw the attention of our Prime
Minister, as we have again and again

heen doing to the killings that are
going on, the continued war that is
going on in Kenya and Malaya, and
ask how long the Government of

India will take a lenient attitude to-
wards this? A war has been going
on in Indo-China for 7 years. The
Prime Minister has rightly pointed
out that this kind of dragging on of
local wars to suppress the Asian
people will ultimately lead to a world

catastrophe. Is not a similar war
going on in Malaya where the British
imperialists have been using bom-
bers, naval craft and divisions of

armies for the last seven years? And
not only that; the most unfortunate
thing is that a good chunk of the
British imperialist army in Malaya
unfortunately is composed of the
Gurkha soldiers, Nepalese soldiers,
recruited in Nepal—and partly in
India also—to whom unfortunately
the Government of India allows tran-
sit facilities. Of course, they go in
civilian clothes, but they are recruit-
ed here, they are trained here and
they are given all transit facilities
and it is this chunk of the army that
is doing the dirty work in Malaya.
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Is it enough for our Government only
to go on verbally protesting? (Time
bell rings.) Sir......

MR. CHAIRMAN: Youmay wind up.
We have got about a dozen speakers.
At about 12, I would ask Mr., Krishna
Menon, who was in the Colombo Con-
ference, and the U. N. to speak, and
after that the Prime Minister will wind
up in a few words.

SHRI B. C. GHOSE: Is there a time
limit for the speakers?

Mr. CHAIRMAN: Yes: say, about
15 minutes,

Sur1 B. C. GHOSE: 20 minutes, Sir.

MR, CHAIRMAN: All right. 20
minutes for those who have moved
amendments and 15 minutes for
others.

Suri B. C. GHOSE: 25 minutes and
15 minutes, Sir.

MR. CHAIRMAN: No, no.

Suri P. SUNDARAYYA: Sir, in
Malaya this has been going on for all
these years. The Government should
at least stop this flow of Gurkha sol-
diers to Malaya. Again and again ar-
guments are brought forth saying that
if you stop them from proceeding, then
unemployment would increase and they
would find themselves in difficulty, Sir,
we have recently written off a debt of
more than Rs, 60 crores to Burma. We
are doing everything to help the Nepa-
lese Government to rehabilitate their
own economy and to develop their
economy. Is it difficult to give em-
ployment for these eight battalions
with approximately 8,000 Gurkha
soldiers instead of allowing them to
go to Malaya to butcher the masses
struggling for their freedom?

In Kenya a mass butchery is being
carried by the British imperialists. It
is a well known fact that some say that
more than one lakh of Xikuyu f{ribe
people have already been massacred.
Fven the Government of India must be
knowing it. If it thinks that one lakh
is an exaggerated figure, I know that it
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will not be less than 30,000, even by th
most conservative estimate, though tt
British, Government says that it he
killed only 3,000 up tiil now. How lon
are we to allow the British 1mperia
1sts to go on butchering the people i
Asia and in Africa? If the British in
perialists continue to do it, why shoul
we give them our moral support b
continuing to be in this so-called Br
tish Commonwealth? Why should w
not say, ‘if you continue to do this so
of thing, we cannot be a part of th
British Commonwealth, whatever th
benefits we may derive from it’ and te
them that we will have nothing to d
with them and we as an independer
sovereign Republic will have dealing
with the British Government withot
being a mergber of the Commonwealit
if they continued this butchery?

Foreign Affairs

Similarly in British Guiana, the
have let loose tremendous repressior
We have protested again and again. 1
it all that we are capable of? I woul
request the Government of India t
seriously consider why it isthatitiss
hesitant with all these doings of th
British imperialists? Is it because w
are tied up in the Commonwealth
Then, it is better that we get out ¢
the Commonwealth so that the voice ¢
Asia and the voice of the Indian peopl
can equally condemn these atrocities a
vigorously as we are condemning th
atrocities of the French imperialists i
Viet-Nam, in Tunisia. in Morocco, amn
as vigorously as our Prime Ministe
condemns the American doings, th
American imperialists who are tryin
to make the whole world and th
whole of Asia the battle-ground fo
the third world war.

Sir, in this connection I would like t
refer also to the French and Portugues
pockets in our country. It is true tha
the Government of India are not allow
ing the French forces to traverse ou
Indian territory to reach their so-calle:
enclaves. It is not enough. The Gov
ernment of India are now carrying o
negotiations in Paris; these negotiation
are likely to be prolonged. We do no
want these negotiations to be prolong
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ed. Find out what they are up to and
give them notice that if they are to
prolong these negotiations, we will give
our moral and material support to the
people in these French and Portuguese
pockets. I should like them to give
every measure of support within their
capacity to drive away the French and
Portuguese imperialists from the soil
of our country. The Government of
India must give their serious attention
to this.

1 would like to refer to the question
of Indian-origin Ceylonese people, or
Indians in Ceylon. Sir, there has been
agreement between the Government of
India and the Ceylonese gGovernment.
Even when that agreement was conclud-
ed, we on the floor of this House had
pointed out again and again that this
was giving away the rights of the
Indian people, creating a kind of un-
touchable caste there, as they did not
get the full citizenship rights which
was a dangerous thing. Ultimately,
day after day, the consequences of our
giving moral support by our signing
the treaty is coming up. Today, the
Ceylonese Government, controlled by
the planters there, the British planters
there and the Ceylon Government run
by their own Ceylon monopolists, the
Ceylonese landlords backed by the
British planters, are creating this feel-
ing, this division between the Ceylon-
ese people of Ceylonese origin and the
people of Indian origin so that they can
continue to dominate them. I would
like the Government of India to look
into what the British imperialists are
trying to do in this connection to di-
vide the Ceylonese people themselves

so that they can keep on ruling by
keeping their own bases in Trinco-
malee and other places. The whole

issue cannot be solved unless and until
the Indian people join with the Cey-
lonese people and fight the reactionary
Britishers. I do not want our Govern-
ment to be a party to this agreement.
As, unfortunately, they have sign-
ed this agreement with the Ceylon-
ese Government. Sir, I would like to
ask our Government, and
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our Prime Minister who has been
taking steps, although probably halt-
ing, to take such steps which will sup-
port the struggle for peace, which will
preserve peace and which will help the
Asian people who are suffering under
colonial rule to stand up and fight
their own struggle for independence.
But it is not enough if the Prime Min-
ister himself enunciates this policy. I
want the Government of India and the
Prime Minister to see whether his for-
eign policy—even to the extent that it
goes—is not being sabotaged in India

itself "by arch-reactionaries That is
the point I want him to see.
Sir, again and again, the Ameri-

can aid, the arch-reactionaries, the big
monopolists, the big landlords, the
Princes, these people are trying to sa-
botage the foreizn policy of this coun-
try. Today, they are creating an inter
nal situation which becomes difficult
and brings pressure on the Prime Min-
ister and the Government of India not
to pursue their foreign policy even to
the extent that they are pursuing.
There is a concerted move on the part
of the reactionaries to frustrate the
Government of India’s foreign Dpolicy.
Therefore, Sir, the Government of
India’s foreign policy will not succeed
unless the Prime Minister takes certain
steps to see that agrarian reforms are
immediately  implemented—mnot the
halting agrarian reforms. In the
whole of the country there are lakhs of
tenants being evicted; we must stop all
these evictions and land must be assur-
ed to the peasants. Similarly, Sir,
India must be industrialised. Now for
the industrialisation of India Wwho is
the biggest obstacle? The Govern-
ment pleads lack of finance, lack of
capital and for that it naturally asks
for a nationa] Five Year Plan Loan.
But this loan alone is not going to
bring enough money for our various
schemes. The most essential thing to
do is to mop up the huge proflts of the
foreign imperialists and of the Indian
monopolists; and, without doing it, no
amount of loans, no amount of plans
will ever succeed.

The third point, Sir, I would like to
refer to is that if our foreign policy is
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tc succeed, the Government must take
steps to see that our people are assur-
ed of full employment and people have
contented life. With regard to these
matters if the Government of India
continues its present internal policies as
they have been doing, then the situa-
tion in the country instead of improv-
ing may even get worse: and with in-
ternal conditions worsening, no amount
of good words. no amount of good poli-
cies or connections abroad can ever be
enforced; not only enforced. but ulti-
mately the internal forces will over-
whelm even the liberal policies to the
extent they are pursued by the Govern-
ment of India; they will also get sabo-
taged and pressure will be brought on
the Governmen: of India even with
regard to the foreign policy to line up
behind the American and British im-
perialists. In this connection—I am
just concluding, Sir,—I would like to
point out one thing. Some of the cri-
tics of our party say that we want the
Government of India to join and be-
come a stooge of the so-called other
bloc—the Soviet-Chinese bloc. We do
not want our country to become a
stooge of any country; we do not want
our country to align with any other
bloc. We want our country to follow an
independent foreign policy and inde-
pendent foreign policy which preserves
peace, which I would request our
Prime Minister to follow as an urgent,
emergent necessity for all people in
Asia.

Sur:i GOVINDA REDDY (Mysore):
Are they & not doing so?

SHRI P. SUNDARAYYA: I have ex-
plained it. Not only should our inde-
dependent foreign policy preserve the
peace but at the same time it should be
such that we should give our moral
and, if necessary, material help also
to all the people in Africa and Asia who
are struggling for their complete inde-
pendence. Let our Government judge
every act in the internationa) situation
whether it is British imperialists or
American imperialists or the Govern-
ment of the Soviet Union or that of
China. Let their acts be judged, and

4 we feel that the step taken by any Gov-
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ernment goes towards the preservation
of peace, goes to the liberation of colo-
nial people, goes to the happiness and
development of the so-called backward
countries of Asia and Africa, let us go
to support that people. We do not want
our Government to have any other po-
licy except an independent policy. In
this connection we are afraid that
though that may be the ideal which
Mr. Nehru, our Prime Minister, put be-
fore us, the way in which it is being
pursued is, in many respects, halting
snd sometimes even negates it. We
only want to point out this and we
hope the Government of India. while
furthering its policies, will also see
that these are put alongside equally
progressive internal policies.

Sur; H. N. KUNZRU (Uttar Pra-
desh): Mr. Chairman, the big issues on
which war and peace depend are in a
state of flux at the present time. It is
hardly possible, therefore, to say any-
thing definite on any of those issues
that we have been thinking of for
weeks and months. Al] eyes are turn-
ed al present towards Geneva, and
everyone earnestly hopes that the spirit
that has so far manifested itself will
continue to develop so that fighting may
come to an end and steps may quickly
be taken to bring about a lasting settle-
ment in Indo-China and also in Korea.

Notwithstanding, Sir, the points on
which agreement has been arrived at.
there remain questions of great impor-
tance to settle. The unification of
Korea and Indo-China are the main
problems before the Geneva Conference.
The Government of India is for the uni-
fication of both these countries because
it believes that unless they are unified.
unrest will continue to prevail in these
territories, which will threaten and
which will be a source of danger to
world peace. But as realists we must
recognise that it is far from easy to
unite the wvarious portions of these
countries that are under different con-
trols. Both the democratic and the
communist blocs are deeply interested
in the future of these territories. and
though both want that they should
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unite, it is hardly possible that any
agreement on the method of bringing
about the unification can be quickly
arrived at. Take the case of Korea.
The question of finding out the views
of the people on both sides of the 38th
Parallel was discussed by America and
Russia for five long years and no agree-
ment has yet been arrived at; and al-
though a war there has convinced both
the sides that neither can win by force,
does it seem more probable now than
it did before that the protagonists on
both the sides will be able to find some
way of agreeing on the machinery re-
quired for ascertaining the views of the
people? We should hope, Sir, for
everything, but it would be a mistake
to be too optimistic. That would be no
reason, Sir for pessimism. It is
quite possible that full ageement may
not be arrived at on this point either in
regard to Korea or in regard to Indo
China, nevertheless, it is possible that
if the attempts were renewed some
time later. we might be able to see more
day-light than we can now. However.
Sir. we shall be very glad indeed if,
notwithstanding the difficulties that
seem 10 lie in the path of the negotia-
tors. a satisfactory agreement is arriv-
ed at. I wonder however whether even
an agreement in these territories will
bring to an end all those difficulties
that have continued to embitter the re-
lations between the democratic and
communist protagonists.

Sir. it has been said that the Govern-
ment of India should have suggested
that the French armies should be with-
drawn from Indo-China.
the importance of that question. And
had this suggestion been made three or
four years ago, I should have viewed it
with the greatest sympathy, and would
have been prepared to support it. But
when I remember that fighting in
Korea began after the American armies
had been withdrawn from  South
Korea, it seems to me unrealistic for
anybody to suggest now that the Gov
ernment of India should have insisted
on the complete withdrawal of the
French forces from Indo-China. Sir, if
we take account of past conditions and
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want to work for peace in a mood of
realism, we must wcognise that it is
not for us to suggest the conditions—
all the conditions in detail—on which
peace can be brought about. It is for
the parties principally concerned them-
selves to agree on something that
would bring fighting to an end, so that
the other questions may be considered
in a better atmosphere.

Sir, another point on which the Gov-
ernment of India has been cnticised
1s its attitude towards Kenva. Now I
should have thought, Sir, that if there
was one gquestion more than another
on which the views of the Indian Gov-
ernment were well known. that was
the question of Kenya

The fact that Dr. Malan who regards
the whole of Africa, particularly Africa
south of the Sahara, as his special
preserve, has fallen foul more than once
of our Prime Minister is proof clear
of the fact that India’s views with
regard to Kenya and the future deve-
lopment of Africa are well known.
India’s membership of the Common-
wealth of Nationsg has not prevented
her from expressing her own opinions
on the relations between the colonial
powers and the subject peoples in a
clear and forcible manner more than
once. I have not heen able to see eye
to eye with the Indian Government on
all questions of foreign policy, but it
has been a matter of sincere pleasure
to me that on the African question the
Indian Government has made it clear
that it is not something that concerns
only the colonial powers or South
Africa, which unfortunately does not
see even now which way the world is
moving and that this is a question of
the greatest importance to the whole
world.

I should now like to say a word
about the Colombo Conference. What-
ever the results of the Conference
might have been, I think that everyone
will agree with the Prime Minister
that the assembling of the Prime Minis-
ters of five Asian countries in order
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to discuss questions of common interest
for the first time was an event of the

greatest significance. I am glad to
know that il is proposed that such
Ccenterences should be held from
time to time and that it has been

left to the Prime Minister of Indone:ia
who suggested that African countries
should be invited to participate in the
Conference, to find some way of bring-
ing this about. I do not know what
the Indonesian Prime Minister had in
mind. I do not know whether he was
thinking of North Africa only or the
whole of Africa. It may not be possible
for the representatives of any African
country south of the Sahara to attend
such Conferences, but I think that the
desirability of inviting the representa-
tives of such of them as have sufficient
constitutional powers should be borne
in mind in this connection. I hope
also that some of the other Asian
countries which were not invited for
understandable reasons to participate
in the Colombo Conference; for ins-
tance Japan and Thailand, will be
invited to the future sessions. Now,
our efforts should be not merely to
bring a few countries which, we think,
are of our own view but also other
countries which. though they do not
entirely agree with us, may on the
whole have the same point of view with
regard to questions affecting South
East Asia and the Far East as we have.
The Philippines too could be one of
the countries to be invited. We should
not think tbat, as the Americans have
considerable influence in Javan and
the Philippines, those countries should
therefore for the present be left out of
the Conference.

There is only one more word that I
should like to say before I sit down.
The position of Nepal is one which
constantly demands the attention of
the Government of India. It is not
my intention to suggest that the Gov-
ernment of India should interfere in
its internal affairs or should thrust its
assistance on the Nepal Government,
but T want to draw the attention of our
Government to the anti-In’dian in-
trigues that are going on there, the in-
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trigues that are being carried on by
the representatives of foreign countries.
We are all well aware of them, and the
Governmant of India must be even
belter aware of them than we are, but
I do not know what steps have been
taken by us to counteract the mischie-
vous propaganda that is being carried
on against us there for no better pur-
pose than to create trouble between
the Nepalese and the Indians. I am
sure that the leaders of the Nepalese
will not allow themselves to be misled
by this propaganda but it is also our
duty to see that such explanations are
given from time to time of our policies
and actions as would effectively dispel
the possibility of the success of the
propaganda to which I have drawn the
attention of the House. The most im-
portant question in which Nepal is
interested and in which we are in-
terested is the economic development
and prosperity of Nepal for in its
development and prosperity lies the
strength and security of India also. I
dc not know whether the Nepal Gov-
ernment has asked us for financial
assistance but I hope that it will not
be denied if it asks for such assistance.
So far as I can see, the Government
of Nepal looks upon the Government of
India as its real friend and I should
not be surprised, therefore, if it expect-
ed from the Government of India more
help than it has received so far. We
are poor but not so poor as to be
unable to give something evien out of
our own poverty to a country that is
in a far more difficult position than
India. We have helped Burma in a
spirit that I venture to call generous.
Let us in the same spirit think of the
problems of Nepal and make it clear
that we shall be ready to give the
utmost assistance that we can to Nepal
even in our straightened circumstances.

Pror. N. R. MALKANI: Sir. I have
moved the amendment which stands
in my name Seven years have passed
since our independence and now we
are in a position to find out the salient
features of our foreign policy and to
approve of them. I do find that our
policy today is a realistic policy.
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There was a time a few years

ago when we here in India had doubts
and suspicions whether the policy was
not unreal and fantastic. Today we
feel that it is a realistic policy and that
it is based on the present conditions of
Asia and the world. It is a policy
which wants to abolish all colonialism
all over the world, specially in Asia,

and it has to some extent succeeded
and shown tangible results.
We had colonialism abolished in

Indonesia and we are now trying our
best to do sg in Indo-China. There
are a few pockets here in India itself.
It is a matter of time, it is a matter of

patience and then the result is
inevitable. They are bound to be
merged 1nto India; only we are wise

enough not to precipitate matters, wise
enough to see that the people of those
pockets themselves wake up and fight
for their freedom. It will be time for
us then to pocket them. That is nur
wisdom, and I wish this wisdom js real-
ized in other places of the world and
understood and then there would be
no pockets and no colonialism in the
world. This is a policy which we most
welcome. More than that, our policy
has achieved a great thing in the way
that it has put Asia not only on the
map but put Asia before the Councils of
the world. Formerly Asia was not consi-
dered as important but today Asia
stands very high in the Councils of the
world and if it is so, it is mainly due
to our efforts and the Asiatic people
recognise that. It is so because after
the second Great War a very great
event, a very significant event has
taken place which we were likely
to forget—the significant event is
that today, rather after the war,
Europe occupies a secondary place but
Asia if it does not occupy a primary
place, occupies a very important place.
Asia is resurgent, China is resurgent,
India is independent, Pakistan is inde-

pendent and we have a number of
Asiatic countries independent or
waiting for independence, Asia is
not the same as before the last
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even by us in India. It is because of
our foreign policy, because of our great
Foreign Minister who had the vision
to know how things would be happen-
ing. Now eight years before—in 1946
—in a Conference in Delhi over which
Sir, you presided, in the Asian Rela-
tions Conference—the Prime Minister
even visualized then what was coming
and today we have a Conference in
Colombo—a very unique thing which
cannot be ignored. Today we may not be
in Geneva but Geneva, without taking
into consideration what is happening
in Colombo, is bound to fail. I have
listened very carefully and attentively
to the two important speeches made
by our Foreign Minister in both the
Houses and if there was a dominant
note in that, it was that we knew and
anticipated what was going to happen.
We also knew why European powers
were failing. They did not take our
advice in time. They were not prudent
enough but it is never too late.
Even today it is not too late. They
may redsem their own position provid-
ed they awake to the realities that
Asiatic probleams can be solved mainly
by Asiatic countries and India is one
of the most important Asian countries
and so is China. Today I was sur-
prised and very much pleased that the
Prime Minister in a very forthright
manner—he has never spoken before
8o plainly—said that China ought to
occupy a place not only in Asia but in
the Councils of the world. He has
hever spoken in a more forthright
manner than he did today and very
rightly too. Sir, we have been talking
of a peace area. We should talk a
little more quietly about it. Our peace
area is a very small peace area. It is
growing very slowly but that is the
test of our bona fides. Round about
us are small powers and we have
ourselves been ignoring them  till
recently because we were slaves our-
selves—now we are looking around and
making friends with Tibet, and as the
Prime Minister said, the conditions of
agreement with Tibet are very signi-
ficant—they are typical. If those
were adopted by bigger countries,
more powerful countries, then there
will be a much larger peace area all
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over the world, the Tibet agreement
has shown us the way, in a small way.
Tibet was not known much to the
world but today it comes into the cen-
tre of the picture. It shows the way
for agreement on a bigger scale, in a
.bigger way with bigger nations in the
world and so enlarges the peace area.
So also with Burma, and Ceylon; and
«so also we have tried our best with
FPakistan—though we have not always
succeeded—but so far as we are con-
-cerned, we have tried our best to
-enlarge this peace area whenever
.and wherever possible. More than
that, we have given to our policy a
«dynamic approach. After a1l this was
a land of non-violence of Buddha and
of Gandhi and after all we remember
what Gandhiji preached and we in
every way try to give shape to their
ideals in meeting our problems. We
have said that what we want is a lar-
ger peace area—we want peaceful exis-
tence. What we want is peaceful pacts,
not collective security pacts which are
in reality collective military pacts.
This is, Sir, a great and a noble thing
and yet for the imagination of even
JIndians it is too big a thing which we
are not able to grasp. But it is a
significant thing, it is a powerful thing
and it is again a thing which is intend-
-ed to bring peace to the world because
the world is realizing that war means
Mo victory. War means no defeat, war
‘means not even devastation, war
means destruction of mankind., But
-the fear of war is an attitude of hope-
lessness and helplessness but this atti-
tude of peace is something positive.
Let there be goodwill among human
beings, let there be mutual understand-

Motion on

ings among big nations and more than-

‘that, let there be tolerance between
individuals, tolerance between commu-
nities, tolerance between great States
and that is the great virtue that we do
require todayin the modern world. Tt
‘was years ago, centuries ago that we
-were talking in India of moral codes
-and individual behaviour. Today, to my
mind, by putting it in the forefront—
because co-existence is nothing but
-mutual tolerance—we have done a
«distinct services to humanity. To my
mind that will show the culture of
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Ir_ldia, that will show Gandhiji's non-
vidlence on the international plan and

that is what we need most. It is a
Very dynamic idea. This is our
fordign policy and it has succeeded

within certain limits.
something significant. It is full of
Potentialities and possibilities. But
what are the Americans thinking?
What does the American policy lead to?
When we think of it, we feel extremely
sad. The American policy has helped
Communism to my mind—I may be
wrong, I hope I am. It is the one
power which has helped the spread of
Communism most. It has made China
Communist,

1t is to my mind

China was the most tolerant, most
patient, most peaceful nation of the
world and by temperament, by tradition,
by culture the most peaceful nation of
the world. It is to my mind, a great
crime and disaster that China today is
one of the most militant nations of the
world, We are comparing our five
year plans and 10 year plans with
China. 1t is not correct. Let us com-
pare our military strengths and we will
find today China is the most important,
the most powerful militant nation of
Asia and may be of the world given
10 years’ breathing time. And who is
responsible for it? Not India, not UK.
but if I may say so, America the most.
America is responsible for converting a

friend that it had in the matter of
foreign relations into a foe. In five
years China has become the most

Communist minded and most hostile
and has become the central place for
breeding Communism and even today I
may say that it is because of the wrong
headed policy rf America that Com-
muhism has spread and is spreading
towards South East Asia till it chal-
lenges us. I am afraid that if America
does not rectify her own policy, we
ourselves in India with all our efforts,
with all our sincerity, with all our
traditions, beliefs and convictions in
Gandhiji’'s preachings and his way of
V'fe, will become Communists because
of the wrong policy of America.
Communism is spreading and coming
nearer and nearer towards India. Why
cannot America look at us, and see
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how we are dealing with the Commu-
nists round about us here co-existing?
They are our friends, even comrades—
not co-workers. We listen to them
when they give us good advice and we
even allow them to sit in Opposition

and criticise us, sometimes even
to condemn us. We listen to
them when their advice is good,

and there is a deal of good in them.
We absorb the good things but we don't
want to absorb the bad points. We
live and let live and we co-exist. We
are friendly with each other, in the
lobby and outside in the country. Why
can’t America look at us and read a
chapter on the way we are dealing
with Communism? Communism was a
challenge to us a few years ago. But
today Communism is not a challenge,
because of our Prime Minister, because
of Vinobaji, because of the general at-
mosphere which is one of live and let
live, one of co-existence, one of friend-
liness. But because of the challenge
from America, because of her attitude,
it is not only South East Asia that is
rapidly becoming Communist, but even
India, Sir, is in danger.

And today, what is worse still is
that they are going to give military aid
to Pakistan. Do they understand the
implications and the perils of that?
Do they understand that if and when
that military aid becomes effective, and
a peril to India, will India sit and go
on listening to lectures in this House?
Will India sit quifly deliberating whe-
ther India will resist or not? India
will resist it and fight, tooth and nail;
she will fight with any weapons avail-
able and with any allies available, and
then it may be that Communism
spreads over the whole of Asia, not
only India but the whole of Asia. In
’the event of a great war, there will not
be Americanism, but Communism over
the whole of Asia. That is a challenge
which America should take note of.
We are already in difficulty today when
we try to checkmate or resist Commu-
nism. We try to meet them halfway,
we try to take away the strength from
them. We are trying to fight Commu-
nism in our own way. America is {rying
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to do it in a way that is not the right
way. I will go a step further even
and say that in our foreign policy and
in the U.N. if there is a handicap
against that foreign policy, it is created
by America and its unrealistic policy.
They think that France is a great power
that France should have a place in the
deliberations of international affairs.
They want France to be re-established
in Indo-China. But France cannot
even stand up, cannot sit down in Indo-
China. She is like a person who can-
not sit or stand, but they go on drag-
ging it and want it to stand up in Indo-
China. It is a very very unrealistic
policy. And to see China represented
by Formosa, is almost an insult.
India’s policy is the diynamic policy for
resisting Comimunism in the right way
and in the most effective manner. But
ours is called an obstinate policy, a
policy of non-cooperation. Today
America hesitates to give us an aid of
104 million dollars, but she pours out
billions and billions of dollars into the
Pacific all of which goes to waste not
only to waste, but also towards spread-
ing war all over the world. It is a
terrible waste. We do not want arms
or armaments. What we want is food,
the wheat that they give to their pigs
and swine. We want their barley,
their wheat: we do not want their arms.
This giving of military aid is a most
unrealistic and dangerous policy which
may lead to war.

(Time bell rings.)

It has led to stalemate in Korea, viz.,
no victory, and no defeat. It has led
to defeat in Indo-China, to trouble and
hostility in Asiatic countries.

Sir, what are the achievements of
our foreign policy? The achievements
of our peaceful foreign policy in com-
parison with those of other nations,
with the most powerful nations in the
world, are something of which we may
be proud. We can be proud of those
results, proud of our Prime Minister
and proud of our policy. It has shown
great achievements and I do feel Sir,
that if we were better understood by-
America, as we are better understood
by the Unitedq Kingdom, as we are

Sovm
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better understood by China, then I do
think it will be possible for us to help
them to restore peace, not only in Asia
but also in Europe.

SuRI S. MAHANTY: Mr. Chairman,
today more than ever before the
Prime Minister 1s in a happy and envi-
able position, for there are very few
critics or opponents of his foreign
policy 1n this couniry today. I do
concede, Sir, never before has the
foreign policy dictated by a single in-
dividual, namely, the Prime Minister,
received so large a measure of unstint-
ed and spontaneous support from all
sections of this country Never before
did the country stand so solidly behind
the Prime Minister in his foreign
policy. Critics have said that the
foreign policy of India 1s the policy
dictated by a sing.e individual 1 also
subscribe to that view, S.r. All the
same I can take the House into confi-
dence and say that that particular
individual is the highest amongst us,
the noblest amongst us, the tallest
among us Therefore, in no better
hands could India have entrusted the
shaping of her foreign policy But as
1 have stated earlier, the policy of
India by the very fact of its emanation
from a single individual also suffers
from the relative strength and weak-
nesses of that individual. Let us not
close our eyes to that.

Coming now to the relative strength
of our foreign policy, I do admit that in
the midst of much sabre-rattling and
preparedness for war, whether it be in
the name of democracy or collective
security or nationalism or the redemp-
tion from colonial serfdom, it is ennobl-
ing and not only ennobling but it is
also refreshing to listen to the message
of the Prime Minister, the message of
live and let live, of toleration and res-
pect for the other man’s point of view.
In fact, India’s record of peaceful
intention far outdistances the record
of professional protagonists of peace.

Sir, India’s peace mission in Korea,
the impartial discharge of the onerous
responsibility that devolved on her as
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the Chairman of the Neutral Nations
Repatriat on Commuission 1n  Korea,
India’s anxiety for a cease-fire in Indo-
China, are all records of which any
country can be genuinely proud.
India’s insistence on admission of
China into the UN even though India
differs from the very principle which
Chinga represents 1s another instance of
that ancient spirit of India’s toleration
and her spirit of ive and let live.
Again our refusal to allow American
globemasters to touch at any airport
here on their flight carrying replenish~
ment to the battlefields of Indo-China
is another instance to show that India
1s not going to be bamboozled, she is
not going to be blackmailed into acting
in any particular manner, to allow
herself to be allied to one or the other
side It is a great record indeed. But
having said that much I would also say
that the lessons of recent history should
not have been lost on us.

We should not have taken on our-
selves the Messiahatic role of a
redeemer and harbinger of peace.
Instead, we should have addressed
ourselves to more immediate tasks
that await solution We are talking
of peace but peace today 1s synony-
mous with war. Peace is merely an
interval between two wars. Let us
turn the pages of history. What do
we find? More blood has flown in
the name of God and peace than by
actual warmongers The prophets
have proved more blood-thirsty than
all the murderous hordes of Chengiz
Khan. Therefore, we should not have
taken up the role of a Messiah to
bring peace and redeem this world
from threat of war. That is a most
unrealistic  attitude. The thousands
and millions of words that we have
said about peace, the space that has
been consumed in the newspapers,
the man-hours which have been lost
in this country in reading them and
listening to them on the Radio, I say,
Sir, is a calamitous waste of a nation’s
time, Sir, war is inevitable so long
as human nature continues to remain
as it is. What are the lessons of the
League of Nations? They were there
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for any peace-loving man to learn.
The sovereignty of nation States
should have given way to the sove-

reignty of man, the municipal law
should have been scrapped to give
place to international law.

Surr B. K. P. SINHA (Bihar): Sir,
may I know if a Messiah is deliver-
ing his sermon?

SHRI S. MAHANTY: Yes, unless
you are a sinner. But those valuable
lessons were ignored; human nature
being as it is, war must continue as
an unhappy aspect of human life on
this most unhappy planet. Then, Sir,
we might satisfy our own ego by
attending the Colombo Conference.
What did we do there? The most
important resolution that was discuss-
ed related to the cease-fire in Indo-
China. Sir, we enunciated the con-
ditions for a cease-fire in Indo-China.
What were they? We said that there
should be immediate withdrawal of
both the pro-Communist and anti-
Communist forces from Indo-China.
We proposed foreign non-intervention
but what did we get in the bargain?
The Colombo Conference was follow-
ed by the fall of Dien Bien Phu and
the fall of Dien Bien Phu was follow-
ed by a determined attack on Hanoi.
1 ask the House to consider how, an
inadequately equipped guerrilla army
can force through the entire garrison
at Dien Bien Phu or be responsible
for its tair unless it is also supported
or patronised by another Power? We
might talk loudly about peace; we
might enunciate principles but who is
going to listen to us? That is what
I am submitting. Sir, instead of
taking up that role of trying to bring
peace in this world, I would have been
very happy if we ha? addressed our-
selves to the more immediate proh-
lems of our foreign policy.

As you will find, Sir, from my
amendment, I have indicated
three main problems of our foreign
policy that await settlement. The
Prime Minister has taken us from |
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Korea to Indo-China but he has not
touched on these three important
problems which await a settlement.
If I may be permitted to say so, Sir,
our approach towards the solution of
these problems has been vacillating,
halting, escapist and unrealistic. We
have gone on beating our wings in-
effectually in an uncertain void of
darkness. These may be very lofty
sentiments for a poet but certainly
not for a Foreign Minister who is
expected to be hard-headed and
realistic.

Now, Sir, I come to the foreign
pockets. The Prime Minister said
that our position is very well known
about these foreign pockets but I
have a doubt. I wish that some clari~
fication had been made. Let me take:
Pondicherry first. It is a French
possession and a fight has been going
on now for its redemption in the
year 1954, but, Sir, in June 1948 the
Government of the Republic of
France, in agreement with the Gov-
ernment of India, decided that it will
leave the French establishments in
India and that it will allow the peo~
ple there the right to pronounce their
future rights and future status. In
pursuance of this declaration, a re-
ferendum was held in June 1949
about Chandernagore and, as a result
of that referendum, Chandernagore
became part of West Bengal. Steps
were not taken either in 1949 or in
1952 for the elimination of the other
French pockets in India like Pondi-
cherry. In fact, we have been press-
ing for a very long time that effectiver
steps should be taken for the elimi-
nation of all foreign pockets in India
but nothing was done. Today the
situation has changed. Whether in
Pondicherry or in Goa the situation
has become increasingly difficult
which really baffles a solution. There-
fore, if you permit my saying so,
Sir, our approach towards the settle-
ment of this particular question has
never been effective, has never been
firm; if anything, it has been vacillat-
ing, halting and ineffective,
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I now come to the question of the
settlement of the outstanding items of
the Indo-Pakistan dispute. If I have |
understood the trend of the speeches ‘
made this morning, there is a feeling
that India should emerge as a great |
power in Asia. As an Indian I do
concur in it; I also join my aspirations |
with that aspiration but remember,
Sir, unless we settle our ouistanding |
items of dispute with Pakistan, we |
are never going to attain that posi- }
tion. It pains me to say so, Sir, but
though we have made our best at- ‘
tempts since 1950 or earlier to re-
solve these outstanding items of
dispute between India and Pakistan,
they have remained unresolved; if
anything, whenever we have gone in
for a settlement, it has always been
in favour of Pakistan and against
the interests of India. In this context,
Sir, I have to draw your attention to
the Canal Water Dispute that has
been going on between India and
Pakistan. I have tried to raise that
gubject on the floor of this House
and I take strong exception to the
fact that a third party, the World
Bank, should have been invited to
arbitrate in the dispute between [
India and Pakistan. The Prime Min-
ister himself referred to an article
written by Mr. Lilienthal of the
World Bank; he has said—it is there
in the proceedings-—that it was not
“a correct article”, but at the same
time, it appears that on the basis of
that article the Canal Water Dispute
was referred to the World Bank. Let
us see what awards have been given.
Now, I take strong exception to the
fact that the Government of India
should think it proper to keep this )
Parliament in the dark about this
matter though the Press is carrying
the award, the Press both in India
and in Pakistan. It appears that the
World Bank has given the award of
20 per cent. of the water for India
and Rs. 60 crores as compensation for
Pakistan. If reports which are

published in the responsible sections
of the Press are correct, it seems that
the Government of India is thinking
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sympathetically of abiding by that
award. This is another instance.

Then, Sir, I come to the Kashmir
question. This might appear to be
an aberration with me but I cannot
help it. I ask you one question, Sir,
and it ts this. How, as a people, will
you like to live in a political vacuum?
I welcome the President’s announce-
ment that has been made in this con-
text; I welcome it and I have wel-
comed it but the very fact to he
mentioned is this: The Prime Minister
himself has said that there are inter-
national commitments. Most humbly

I beg to submit, Sir, that there is
nothing sacrosanct about these com-
mitments. Commitments are not

immutable concepts. Certain commit-
ments are made according to certain
circumstances which prevail at a
given point of time. Now that those
circumstances have changed, the
Kashmir Constituent Assembly has
ratified its merger with India, the
President’s announcement has come,
therefore why keep this on the agenda
of the Security Council? The other
day the hon. Parliamentary Secretary
for Foreign Affairs, in her most frank
and inimitable manner, for which I
always admire her, said that this
Kashmir dispute is going to remain
on the agenda of the Security Council
until the very day of its dissolution.
But certainly this is not a very
humanistic approach of which our
Prime Minister seems to be so en-
amoured of. I should ask him a
straight question as to how long this
political vacuum will continue in
Kashmir?

Before I take my seat, Sir, I would
once again urge the Government of
India to disabuse their mind of those
commitments—because there is
nothing sacrosanct about them—with~
draw the case from the Security
Council and freeze the cease-fire line
in Kashmir so that de jure merger of
Kashmir with India will be an ac-
complished fact.

Thank you, Sir.
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Dr. A. R. MUDALIAR (Madras):
Mr. Chairman, I feel I owe an apology
to you and to the House for my in-
frequent appearance here. I can as-
sure you, Sir, that this is neither due
to any lack of respect for the House
nor lack of interest in its proceedings,
but to circumstances sometimes far
beyond my control. I am, therefore,
all the more gratetul to you, Sir, for
giving me the opportunity to take
part in this very important discussion.

I listened this morning to the hon.
the Prime Minister with the greatest
attention and with the greatest in-
terest. The foreign policy of the
Government of India extends to
countries all over the world and
covers a variety of subjects. The
Prime Minister has confined himself
only to a few items today and I pro-
pose to follow his good example.

Sir, the first item that he referred
to was the Asian countries’ confer-
ence at Colombo at which, as he
rightly said, the most important and
vital question that was discussed was
the question of Indo-China and its
present position. I am glad that this
conference was arranged and that it
was attended by the countries mainly
concerned. I would have liked, as in-
deed my friend Pandit Kunzru has
stated, that some other countries in
eastern Asia like Japan, the Philip~
pines and Thailand in particular had
been present at this conference, but
it was not for us obviously to arrange
a larger conference than that which
was held. It pointed out to the world
one significant fact that the fortunes
of any Asian country cannot be settl-
ed by European nations any longer.
It must have struck the world as
highly unrealistic that the fortunes
of Indonesia should be settled at
Geneva, by countries which were not
representative of the Asian hemis-
phere, and in spite of the military
strength that some of them may have,
it seems to me that the Colombo
Conference was a right reminder to
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them that the voice that should be
mainly heard or the viewpoint that
should be taken into consideration in
a sense in the settlement of this ques-
tion was the viewpoint of the Asian
countries in and roundabout that area.
The days are far gone by when some
of the Western European powers or,
as it stands today, even the Ameri-
can power could dispose of the for-
tunes of countries in Asia and Far
East Asia or, for the matter of that,
in the Middle-East. That is not going
to be allowed; that is not going to
end in success; that is not going to
be tolerated. And if the Colombao
Conference pointed out to one lesson
more than another, it is the viewpoint
of the countries in this area and in
the neighbourhood; that must really
count and should be taken into con-
sideration. It is serving a most use-
ful purpose.

Hon. Members, one or two of them,
have said: What good has the Asian
Conference done? Sir, these inter-
national conferences are of a very
peculiar nature. Their essence is not
that they emerge with readymade
solutions acceptable to everybody at
the same time. It is a long-drawn-
out process which is to be fulfilled
through these international confer-
ences and anybody attending these
international conferences knows that
patience and patience alone will ul~
timately pay at these .deliberations.
I am wholeheartedly in agreement
with the resolutions that have emerg-
ed from the Colombo Conference and
I fully trust that at Geneva these
resolutions will have their own
weight, as I understand they are
having even today, and that the
powers that be will take into consi-
deration the resolutions that have
been adopted at Colombo.

Sir, the Prime Minister referred to
the position of China in the United
Nations and I think that he has done
a service by drawing once more atr
tention to the fact that if China had
been admitted as a Member of the
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United Nations four or five years
ago, the real China, that is the Gov-
ernment which is not only de facto
in power there and, as we must
admit, de jure also, many of the
horrible consequences that have en-
sued either in Korea or in Indo-
China may not have ensued.

Sir, I have always felt that the
United Nations has lost in prestige,
has lost in utility, has lost in its pur-
posefulness by keeping the present
Government of China out of its poli-
tics. It is not a question whether we
.agree with the Chinese Government
and its policies. If is not a question of
what sort of Government is there and
‘what policies it adopts. It is a ques-
tion of its playing its part in the
deliberations of the United Nations
throwing its weight there, making its
views known and making its contri-
bution always realizing what its posi-
tion is. In the various conferences
that I have attended, at the various
sessions since 1948, I have come across
this curious fact that Formosa,
Taiwan as it is called, is supposed to
represent the Government of China.
Nothing can be more unrealistic,
nothing can be so deliberately a case
of shutting one’s eyes to the fact than

that the representative of Formosa
should speak in the name of the
great mainland of China. Sir, in

these matters I for my part try te
look at the position from the point
of view of those who are opposing
it. There was a time, as one of the
speakers has said, when the United
States had a special responsibility for
China when after the Boxer rebellion,
in spite of other foreign countries
taking what they could by way of
compensation from China, it put back
the whole of that money into the
mainland. It encouraged Chinese
students to go over to the United
States and learn at their great uni-
versities. It poured money into
China and it is no wonder if the
United States’ people gradually came
to think of China as their special

responsibility and of China as their
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special protege. I can understand,
on the part of some at least of the
Americans, the anguish that they
might feel when suddenly they find
that the Chinese whom they have
educated, the Chinese whom they have
made a little prosperous, turn into
people whom they consider as their
opponents. I can understand that.
It is one thing to be sentimental about
these things; it is quite a different mat-
ter to recognise facts, and to conduct
oneself on the basis of recognised
facts and the recognised fact is that
somehow or other owing to policies
that have been pursued, the main-
land of China, the Government of
China at present on that mainland
is the only Government that can
speak in the name of the great main-
land. and to keep the Government
which represents 500 million people
away from the Councils of the
United Nations is to act as one who
does not realise what the world is
drifting to and how it can be saved.
We are all anxious that the United
Nations should function properly and,
therefore, it seems to me that unless
this policy is revised and unless
China is admitted to the Councils of
the United Nations, mnowhere can
peace be really established. As I
said, the American people have a
special liking for Formosa, for those
people who are on that island. I do
not know whether Formosa can ever
become a part of the mainland of
China, but it seems to me—and I am
throwing it out purely as a personal
suggestion—that if they do have
that fondness for Formosa and do
not want to abandon it, there is no
reason why Formosa should not be
recognised as a separate sovereign
State and representation be given to
Formosa on that basis, while China
proper, the mainland, is recognised
as one of the five Big Powers ac-
cording to the Charter of the United
Nations. To continue to recognise
the Formosa Government, which is

not in a position to pay even the
dues that are due from them and
which are written off from time to
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time, which is not able to carry out
one single resolution that has been
adopted by the Economic and Social
Council or by the General Assembly
is to continue to ignore a position
that is pressing on everybody else
for attention except our American
colleagues. Sir, the Prime Minister
also referred to the pacts that are
being made. I entirely agree that
these pacts are not promoting peace.
On the other hand, t seems to me
they are mounting up to a climax
till the armageddon comes, till once
more the world is divided into two
hostile forces and the chances of war
become nearer and nearer. And
after all, let us be quite frank. These
attempts at building up collective
security pacts have not been suc-
cessful. The NATO has not been
successful. The question of bringing
West Germany into the NATO Pact
has brought about more diversity in
Europe and more differences between
some of the countries of Western
Europe than ever before. Similarly
any attempt at trying to build up a
collective security pact in South East
Asia is going to be a worse failure
than even the NATO. Therefore it
seems to me that the idea is not to
build wup these collective security
pacts in various regions and think
that this force or that force can be
hemmed in or that an equal amount
of military might can be created in
one part of the bloc as against ano-
ther part of the bloc. The idea is
rather to see that peace and the
lessons of peace are understood
better, that countries come to realise
that co-existence of different kinds
of Government is possible. There is
one statement which the Prime Min-
ister made with reference to the
recent treaty that has been conclud-
ed between India and China, that
must be emphasized, and that I was
glad to read about and to hear from
the Prime Minister. China and India
agree that there shall be no inter-

ference in their internal affairs by
each country of the affairs of the
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other country. It is the subterranean
influences on internal affairs that are
the greatest danger today in many
parts of the world. It is that that
has to be checked; it is that that has
to be guaranteed against and if that
interference is not there, if the under-
taking is kept in the manner in.
which that has been agreed to in the
treaty, then it does not matter what
form of Government any other coun-
try has. After all, the people choose
their way of life. We have chosen
our way of life, the way of demo-
cracy, the way of democratic govern-
ment, free speech as far as possible:
without offending cerlain fundamental
ruies of decency and Parliamentary
life, listening to all kinds of views
fairly and squarely and tolerantly
though not always agreeing with
them. That s the way that we have
chosen and India is said to be a great
democracy. I am sure without de-
siring to become the leader of Asia—
we have no desire to be that, and the
Prime Minister has repeatedly dis-
ciaimed any such idea—the example
of India, the example of this Parlia-
ment, the example of debates in these
two Houses, the example of our Press,
the example of our way of life will
tell in all countries in Asia and that
is the best way by which we can
promote peace, progress and security
in this part of the world. That is
the example that we should like tor
be copied. Any subterranean influ-
ence obviously is dangerous and that
must be resisted.

Foreign Affairs

Sir, if I can go just for a moment—
my time is short—out of the scope of
what the Prime Minister has said
and refer to what some of our friends
have stated, I should like specially to
refer to Africa. Now, Sir, in the first
place I am of the view that while
India makes its position quite clear,
the foreign policy of India cannot be
like that of a porcupine who chooses
to shoot its quills on all sides and at
all persons, there must be a raison
d’etre for the position that India
takes. There must be a way of deal-
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mg with that position, even a way
of expressing ourselves, a way of in-
timating to those who are concerned
where they go wrong, and I believe
that our Foreign Minister has emi-
nently succeeded 1 that He has
made Innumerable speeches on
foreign policy—no other Foreign Min-
ister of any other country has made
so many speeches—he has made so
many speeches extempore 1 have
always wondered how a Foreign
Mnister speaking on behalf of a great
nation whose every word 1s weighed
by other countries could afford to
make so many extempore speeches,
but I must say this—and I should not
be understood as paying merely a
tribute to him—that 1 all those
speeches while the position of India
1s made plain and clear, while he has
made his own foreign policy clear,
there has not been one word which
can be understood by any countiry to
be an offensive word against the peo-
ple of that country or the Govern-
ment of that country That 1s a great
thing That 1s why while differences
exist, while people and Governments
may not agree with what he says,
there 1s a fundamenal core of raspect
for what the Prime Minister says
(Tvme bell mngs) Sir, I will finsh
if you desire.

Mr CHAIRMAN: Please wind up
as soon as possible.

Dr A. R. MUDALIAR: I was only
referring to the problem of South
Africa which has been referred to.
It so happens that the memorandum
that was submitted to the United
Nations against the treatment by the
South African Government of Indians
was submitted by me m the year
1946 Ever since that time I have
held the view that the phrase ‘dark
continent” does not refer to the
colour of the people but 1t refers to
the dark policies of the South African
Government and I have held the view
tt at these dark policies are gong to
hurt iwrretrievably and irremediably
not the Indians, not the Africans, but
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&
the White people of the whole of the

Atrican continent and if we could
only make the other White nations
realise that the South African policy
1s going to oust them out of the whole
of the continent—it is only a question
of time when they would assert them-
selves more strongly and more vigo-
rously against the wholly diabolical
policy of the South African Govern-
ment—we would have done something
towards preserving peace in that part
of the country I trust that our at-
titude towards South Africa, what-
ever Dr Malan might say, will be
understood as one which leads to the
possibility of co-existence of the
White and the dark races in Africa
and the poliy of Inda with refer-
ence to South Africa would not
mean the wiping out of the White
population from the whole of the
Afrisan continent But if our advice
1s not accepted I feel in course of
time, 1t may be five years, 1t may be
ten years, but inevitably in course of
time, 1t would lead to the establish-
ment of an empire there free from
White races

Dr P SUBBARAYAN (Madras):
Mr Charrman, I should like to ponc
out that the European Powers still
appear to believe in their old pol.cv
of balance of power The balance of
power policy was intended to avoid
war but 1t led to the war of 1914 Later
the League of Nations arose also to
avold war but not by balance of
bower, but by getting the nations
across a table to settle their prok-
lems by means of negotiations That
organisation also failed because first
Japan and then Germany went out
and the old balance of power policy,
revived again and led to the second
world war We seem to be still Iiving
mn the belief of balance of power
because today Mr Dulles speaks of
talking to the other people by the
strength he can produce which really
means going back to the old idea of
balance of power and fearing the
opononent’s strength I feel our Prime
Minister has made a new contributiorx
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[Dr. P. Subbarayan.] "

to peace as he says, that when you
talk of collective security, you really
talk of collective strength which
eventually means the strength of one
side as against the other. Instead of
doing so, if we talked of collective peace
and got together and tried to work
for peace it might be possible for
the nations to come together and
settle problems in spite of the differ-
ence in the outlook and the way of
life of people of different countries.
My hon. friend, Mr. Ramaswami
Mudaiiar, referred in extenso to the
problem of China and her rightful
place in the United Nations and said
that the American people refuse to
recognise facts as they exist today. It
cannot be denied that the present
People's Government of China re-
presents the Chinese people and its
writ runs through the whole country.
But I was surprised at another pro-
posal he made, to recognise Formosa
as a separate country. Many prob-
lems will arise if that is done, such as,
as to who is to be the real represen-
tative of China on the Security Coun-
cil.

Dr. A. R. MUDALIAR:
course.

Dr. P. SUBBARAYAN: Obviously,
China, but legal difficulties will arise
which you cannot deny because the
present  representative will still
claim: “We are there, and we are
actually there and we will continue
to be there.” These are the difficul-
ties which have got to be thought of.
China should be represented on the
Security Council and if you recognise
China, naturally the place on the
Security®Council must go to the Peo-
ple’s Government of China.

China, of

The Prime Minister referred to the
recent treaty that has been made be-
tween ourselves and China; and I
think it is a great achievement which
the world will come to recognise as
important by and by, as these two
great nations, forming nearly one-
third of the population of the world,
have decided to live in peace as
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friends following their own policies
in their internal administration but
not disturbing each other’s way of
life. Mr. Ramaswami Mudaliar, once
again, referred to the subterranean
forces that may be at work. 1 hope
the Government of China will see
that these subterranean forces are not
active in our land because friendship
can only grow through each recognis-
ing the other’s way of life.

I am afraid I cannot help the im-
pression that the TUnited Nations is
going the same way as the League of
Nations, for, as I said at the begin-
ning, the question of balance of power
has come in, and, as the previous
speaker mentioned, N.A.T.O.—as we
call it—is a sign of it. People are
now talking of a similar alliance 1n
the Far East. The cumulative effect
of associations like these will again
be a revival of the balance of power.
This really comes out of fear. I think
the Prime Minister has mentioned
more than once how the fear com-
plex leads to each nation being sus-
picious of the other and preparing
itself for the final eventuality, 1
hope this rivalry will cease and the
nations will live more on trust than
on fear. If trust becomes the basic
principle of association of nations,
then, I am sure it will lead to what the
Prime Minister called at the end of
his speech, collective peace rather
than collective security.

The previous speaker referred to
the Colombo Conference and called it
an achievement. I entirely agree with
him, but what effect it is going to
have on the nations that are meeting
in Geneva is the real crux of the
problem. If the great powers recog-
nise that there is the problem of
Asia, and that it must be left to be
solved by the Asians themselves, then
will begin an opportunity for all the
peoples of the world coming together
and living in unity. The same may
be said of the problem of Africa.

As both Dr. Kunzru and Mr. Rama-
swami Mudaliar said, the White peo-
ple in South Africa seem to have
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made up thewr minds that they are
- \there and 1t is their land which they
'ayeloped and therefore nobody
should intefrer€ With thewr adminis-

tration This 1dea of

comes because they feel 1
rignts are allowed to the dark ps
as to the white men, the dark people
bemngz larger 1n number will eventual-
ly overwhelm them But, they must
réalise that whatever may be the
positign today, things are developing
in such a manner, whether they like
1t or not, this overwhelming will come
because they cannot keep down a
whole lot of people in a continent
which was theiwrs originally though 1t
was then in a state of semi-civilization
if I may put 1t that way That 1s
what Dr Malan, I am sure, does not
understand He (the previous speak-
er) referred to 1946 when the position
of Indians was put before the United
Nations and he said that in spite of
all that was done, the same thing
goes on after eight years now It
cannot be helped as, I feel, the other
great powers do not make themselves
{wé€ whatever may be their feeling
with regard to the question of Africa
and the Africans on the continent
They are still afraid to offend what I
may call, the powers 1n South Africa
They feel that South Africa is a
strong-~hold against a particular way
of life and they want South Africa’s
help when this particular way of Life
might become more resurgent, and
therefore they want to support the
Government 1in South Africa, though
they may not approve of all the things
that are being done in South Africa,
they still have the feeling that they
should not 1n any way let down the
South African Government I hope
they will realise that in the interests
of what they themselves hold to be
{he correct policy they should pull up
the South Af ican Govern nent so that
it does not stand as an obstacle to-
wards the achievement of the object
of justice and fairplay which, the grea
nations in the West have 1n view

havse

segregation
the same
-1 e

Lastly, Sir, I would like to refer to
the problems of Indians in Ceylon, or
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to put 1t 1n the way our Prime M-
ister  puts it, Ceylon nationals of
Indian origin It must not be for-
gotien that there are nearly eight
lakhs of people of Indian origin in
Ceylon today An agreement was
nearly arrived at in London with the
~mer Prime Minister of Ceylon by
Larly four-and-a-half lakhs

of Indian m.3 ‘Qave become nation-

als of Ceylon, but fha,.¥as not carri-

ed through, and the prese.. agree-
ment does not talk in terms Qf
numbers All that 1t refers to i1s that

tne citizenship applications which are
before the Ceylon Government will
be quickly dealt with and as many as
are eligible for Ceylon citizenship
under theiwr Citizenship Act would be-
come Ceylon nationals But, in the
meanwniie, I am afraid the Ceylon
Government are adopting an attitude
which might help to squeeze out the
Inaians i Ceylon, by their policy of
non-employment of non-Ceylonese
and by refusal of food permits they
are making a large number of people
or citizens Stiateless people who real-
ly have no nationality But by this
method you are forcing them to be-
come Indian nationals They must
become the subjects of one country
or the other And naturally, being
of Indian origin they would revert
back to their Indian citizenship I do
not think this 1s quite playing the
game Our Prime Minister has very
often said that he has been placed 1n
a very difficult position, because no
country can aictate mn respect of the
internal policies of any other State.
But at the same time we have got to
do something to (Time bell rings)
safeguard the interests of these State-
less people and I hope that in course
of time something will be done by
the Government of India which will
protect the interests of these nation-
als of Indian origin

Becam AIZAZ RASUL (Uttar Pra--
desh) Mr Chairman, I rise to give my
wholehearted support to the foreign
policy that 1s bemng vpursued by our
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Prime Minister. We have often had
discussion on the floor of this House
regarding this policy, and I am very
glad to say that again today the Prime
Minister came out with very outspoken
sentiments regarding the line of action
that he is following today.

Sir, India's foreign po¥icy is based
on certain fundamerig) principles and

"

it has workzq in the best interests of
Peace_ By judging the international
1ssues on their merits and by keeping
aloof from power politics, India has
greatly contributed towards the pro-
motion of peace in the world. Today,
Sir, we are proud that our Prime Minis-
ter’s policy of promoting the interests
of peace has earned for him a very
high place in the world. And differ-
ent nations of the world, although they
may be motivated by their own inter-
ests, certainly realise the great power
and the great strength that he com-
mands in world politics. In our own
country, Sir, although there are basic
differences regarding the solution of
economic problems and internal prob-
lems, I am glad to see that there is no
serious difference, on the foreign policy
that is being pursued by our Prime
Minister. Imperialism, capitalism and
racial discrimination have created con-
flicting ideologies in the world, Sir.
But in spite of this race for domination
of ideoclogies throughout, India stands
firmly with her model maxim of inter-
mational justice. India thinks that
-every nation, big or small. has the
right of self-determination, and that
international problems can be solved
by discussion and compromise, and that
the salvation of the world lies in the
call for world peace.

Sir. our Prime Minister dwelt at
length on the Colombo Conference and
“the outcome of that Conference, and
the Geneva Conference which is hold-
ing a very important session in respect
of these problems. As has been rightly
pointed out, Sir, it is certainly a very
strange and amazing thing that the
Asian countries that are today the sub-
ject of these discussions have no right
ot full particination, and that the Aslan
nations that are concerned more with
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these problems are not asked to take
part in these discussions. As has been
rightly pointed out by so mary hon.
speakers, this is certain_{; closing our
eyes to facts, and ] hope that time will
come wher, the European powers will
realile that Asian countries cannot be
ignored in the way they are being
ignored. As Dr. Subbarayan has right-
ly said, they are still living in an old
world atmosphere when the European
powers felt that they could decide and
settle the fate of the Asian countries.
Sir, today that context has entirely
disappeared.

Sir, I would just like to say a few
words about the military aid to Pakis-
tan. So much has been said about it,
and I do not want to repeat all those
points. But I do feel that it has been
a most unfortunate event. This pact
is not only harmful to the people of
Asia and the world, but I think it is
harmful to Pakistan itself. A number
of countries have protested against it,
and nearly all the countries of Asia
have expressed themselves very strong-
ly against it. Newspapers’ comments
have also been very outspoken. It is
not right, I think, for the United States
of America to throw a spanner in the
harmonious working of Asian and
African countries, and to create a sort
of bitterness amongst themselves, be-
cause the very objective of preserving
peace, which, they say, impels them to
have this alliance, is imperilled and
frustrated by this very alliance. Sir,
I was very surprised to read the state-
ment of the Pakistan Prime Minister
on this pact when he said that it opened
a new and a glorious era in the history
of the Muslim world. I am afraid.
Sir, that his knowledge of {he Muslim
history must be very inadequate when
he says that this will add a glorious
chapter to the Islamic history. By this
pact it is obvious that the sovereignty
of Pakistan and its capacity to guide
independently is seriously jeopardized.
because in whichever country the Mus-
lims have ruled, they have not been
guided by other countries at all. And
therefore, now that Pakistan is to be
a sort of a stooge of the United States

| or America, it is hardly right for that
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country to say that it will add to the
glory of the Islamic countries. Any-
how, Sir, as far as we are concerned,
our Prime Minister and the people of
this country are certainly very anxious
and disturbed about it, because it is a
step which brings this country very
near to the orbit of war. Of course,
America was trying for a long time to
get India or Indonesia or Ceylon or
Pakistan to accept such aid. It has
been more or less an accepted fact that
Europe does not want to be the base of
a third World War, and therefore it
was necessary for America and other
European powers to find some other
base where a third world war could be
fought. And what better place covic
they have found than the soil of Asia?
And it is unfortunate that Pakistan
should have been a pawn in that game.
But, Sir, as far as India is concerned,
we are cartainly concerned 9T, that
account. It has also giver rise to fear
and to an impediment in the way of
the solution «¢i all the outstanding
Indo-Pakistah problems in a friendly
manner in which our Prime Minister
has, for the last few years, been trying
his very best, in spite of the great op-
position in his own country, to come
10 an amicable seitlement in respeci
of all the outstanding problems be-
tween these two countries in as friendly
a spirit as possible. Anyhow, I hope
that {hese efforts which have been
made by him and also by the people
of this country to create closer ties
between the two couniries will be
crowned with success, although as I
said, it is certainly unfortunate that
-something should have happened which
has created 5 sort of bitterness and
bad taste in the mouths of the people,

Sir, the Colombo Conference has been
a great success and I am glad to see
that the policy that had been put for-
ward by our Prime Minister was more
©or less the basis of the resolutions that
were passed there. We hope that th's
TConference of Asian Prime Ministers
will become more and more frequent so
that they may get together not only
the Prime Ministers but also the peoples
of those countries should get more and
more close together and try to under-
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stand each other’s problems. So far on
account of the British rule here in India
snd other forms of colonialism in the
other countries, we in the past had no
opportunities of doing so, but now that
our countries are free or are feeling
the great advantages of independence
we should get together and try to
undersiand each other’s problems, and
try to be as friendly with each other as
possible, I am very glad to see thatin
the United Nations Indiz has had the
support of the entire Arab bloc and
also of most of the Asian countries, and
we are very proud of the fact that our
representative there, Mr. Krishna
Menon, was a great deal responsible
for bringing about ‘his accord between
India and all these countries and also
of the great part that he has plaved in
many international conferences. Ihope
that all these good relationship that
have been created will continue and
that India will continue this policy of
creating  peaceful conditions  in
the whole world. Thank you.

Dr. RAGHU VIRA (Madhya Pra-
desh):

T AR (A7 937 A
"EiRa, § I8 TEg 7 A1 G g7 FAY
S A THATE, qAAA FRATE | I AAT
ST ST EG TS FRL, SAHT ATHT FHT
FaETi 4 T T 1§ gl fRe
F1 1T AGY AT, FAA T L AN
F IR wFw Ty ) Qfagrtes
AYR 9T ZAFI 37 I A1 AT fex
s fgg 1 wE.T & F1E A
TF Wiq 7 TG A4, 7 AT C ARiAE
3 E 1 U gEe & favg waTE AR
gafeat o sy gFdt e § 1 uw
7 W g § qqA 7T QT AOHET
a7 T Y W AT AT T I
g7 |

IS TF A NGFT F AIRT 08T A
AT TNA I R E T ZHA FR FER
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[Dr. Raghu Vira.]

i avhed fog 9T R &1 99 ga A
e 1 4TIAY &7 A 1 @I &) 39 i
- ¥OAT £ | &% Flengat ww A
qIAY & 1 ZHTY WTCT T W W) 59 AT
FT e F3 T & 5 o1 oY nfermt o+
YA nmar T SueAi & fo feafa
9T g 7€ &, 7 agf WA 3gR 9 |
ey 3 3 fearfa & fF o ot ?

I #7 FY 0 feafq §, A 7 oodr
afe =t fFa wwe avg fFar, & =g
F alF &, ag ¥ T 59 95w aneay
1, 39 ¥3 AT ST uRfiar #1 «y
afsr §, oY faamms wf g, S AR

F1 e vETE, 78 aff fFg wwe &

Tea &, By IR & g, gudy 6

TTA QAT AT | g AW &t A7 anfet

F1 PIT AT § HR AE I WAAT §

g 77 s wimas ) faer o @Y

3 3 agdr gf afw F1 fw gwe
T 1A, saE ufe Y fifag far
ST | EEI A Had w0y 9g § i qae
& S arE g 2T WA §, qg AT gL AT
ST

o 31 feaz & fax afz v sfere
#r A g T arew 26T fx HaETe
FY A7 & At o, IREY AN & JE A
TR § W AT | aeRedt staell 4
9EF TEF AT ATAAT ¢ & s § FrfaFz
& ogar | I8 Wy FrfAEz § sgrfRay
FY g £, B W AWFT F AU
7 famama €7 1 qOd & a2 afaa-
AT F HT ITHT IWAT € arfe wo
forr s qenAT ATEAT AT 1 S a7 F
gAR T fon T a1 a1 H
AT qTr frar | 3 S g §
gl § samre & gl feg =R
% gy § JE |/ il W | e owe
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T F HIW, €F, $F 7 I AL B
qry AL TG | A F qigww 3T
(poison trade) maar Hifemw
(opium) ¢ @gE HF & Wy
w1 3R foray (pig trade)
fFaT ) & S AT AATHIR, TAGEAT 3T
FT A TT G 1 g9 g7 & 59 & af 1
A ARG, T A 95 T ¥3
gfamm AT A 8 1 T 79 I AR
AR FRAT SNET A7 9 ag §4F &
T 1 | SeAEdr asd a% g
sTfaat #1 sqgers ofimn G & wia
T AR AT AT f5 g am 9 @m
% fag & a7 17 i |

8 A g uE gfe w1 A7 AR
HAFTRAG ATV 18¥0 |
gz fra T gfe ¥ (gar fen
G AT T W NeE &S,
g0 AT AT, ITH F 1S €A77 famr W
o A eTE AN T AT | QvvE R
wg &1 Afer grzafear § $a4T o
gf 1 Quuy & fafat & am &1 neTaT
gUr #1 gt a¥ & W= A &H qfa-
fia sl =T HEIRET T &R T4
ge¥e ¥ ®F & i€ fTHa9 § 57 0F
77 afgmr &fre fowerr @ quEa
qr, F1 & HrAEiTar w7 TG FTRA
T fam | 95y o H IHA WAL AL 6<
®H( #T AT | W R AT AITAR T
qaq FT A, GHF AT FY AL AT
AT 1 F A AT G ITRT T ACHETY
FTGT TAT | ZAT THKT T IYKT A
X R 97T T #FN AT WS IFR
afyse & Wi §, w7 afeen § AT
adt q7m & B[ |

g AT #1 #w ghzam 33 ) @
Y e ofy g Rt e 7T A
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Y § | I & [ A7 IR g
nqd & frema 7ar #T IAET AFT AT |
#i7 #1 fgre 1 g a¥ F gfagr
g1 37 Q1 gur ant & =\ ] frg ga
R 3 ) woq | faern,  9g Tfe-
g8 T CF TT &Y TaTF AT E |

TRgdl  warear 7 J fs gt
AW 0T § ATER 7 IR T ST qAveR”
§ fm dn & o 7 o wiafafy
gER | § A | AFT O faga ar
A} 7g fogra wifs a1 & 9 § 70
o1 ) F—Fwr  was § yfrads
W=l (universal  monarchy)
3@ T E—F% AT F1 T AR FAUR
FT req § 1 54T fagia #1 wra FT AT
F ATUT T A TF FAT TG A
afawr § g3 Wl g & WAL,
STAT, T, FFIST A FATAT AR *QN
§ W AR goar arfieem @i
AT FF ATIFH A AIET T
ATERW .97 FF qA(AT X gEAW 7
& wEE s Fogw gAne
afyafa g, s wr 30 fawr
& qraa & A9 qTFT T8 HREY
gar 1 39 gHg AW @ g fasad w@R
faafsain 7 4 | weqad 7 ¥R F w9
Sy |@fg 47 & S9d T I T SR
frar & v g fosad #1 qrera =@
AT g

¥9 TBIT AT EF A F
IHHY WHL T wIgr v ar _u
fem | o F 3fte & fr g o A
grfet Y, 38 w97 O ASTE A Y, A o
7 wogr &) far g wiasa & swar
3 qfeonw g, 98 FEW FETE
i & g sfem & AR
ey Wt 9 @ F1 A E,

Fut Y 9 QUHTT FT W EE, FATT
34 C.S.D.
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T T ST w7 W @ E ) A

AT garar A A shrare & e
AT & 9T FEIE & | AV I AQAAT
A1 A% afs e oot Afa w1 agaor
FIAT TGIT AT 99 TR q¢ *&T FoN
grm £ qwik § anfe eaifim &), &g
TR AT § 9y qg Afa ownd &
5 o gure & Ny A s f foafy
&1, fasqq w1 w7 faer gan s
grar g, g SHrAT, dad, %
fefezfmam ar wnsimar & fa=ndi &
NTHA &1 4T T g, 9T 4¢ AT &
fe <1 7 o w1 < F 1 37T AT & ST
g ST R Al AT ASTE F=R AT
z8 fAT Y AT FAIR TEA F Sy H iy
F § G A=y FW, ¥ wwmar g, 5
g7 7&) FX gFa | Py, fRT o & ag
s § TEAr g F whrsy 7, sy 5 £y
frremr & ey & osast §
“Pax Sinica” 73 & 98 fn<ama
T Z1 ) ¥ Y A faaRay 9t &)
& A T wFR wAfET A A gEe
N Y 79 mfvae § @ FF fga-
U | 3q e fY A5 E

AT AFNAT H AT FT T AT
AT ARAEY & 619 AAER § | I8
SwEfrmmdad gnEd 35 ad
F¥ gFA (Feg THY TG qT 9T Fv4r &
g @i gy wfh w qrad
TEd & W HER A ey § afer
Fam & 717 ¥ 5w w31 A 3T Twa
§ 1 = 9FIT & ST gt Ay
AR faar o gaEr 37 90 e
F} a@ 3K I R fqa FW F faa
St do% EVIT SUH Y KAy ) afiw-
fom &Y fear ar | ZEAET WY &R AWV
FY % § TR ZAA AT ATEA 71 AR
ZAT &7 F1 1 T4 § qg qHA §
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[Dr. Raghu Vira.]

gTar | ey o g8 @wEd § 6 oaw
GO T@ AR T a9 wré & afesy

& Q&Y Y w1 AT FfEA grr |

Wa F & gam w4y Y F awrd
gar § fF 9% 3 @ < avt A dane A
qadfifa § #9 3q 1 & T FAT
A faawn & '

[For English translation, see Appen-
dix VII, Annexure No. 321.]

MouraNa M. FARUQI (Uttar Pra-
desh):

(B ) Sy - ) Uy
”' g(\a‘.a ,M L,’u:,h

e avin
Myt g et 2l 1 pase
ades g 3 Py ela) S
Ik yae € (2 lady Gyt
ot dele & qundly samla - gn
shy g S pt 4 il gl
hlan 5y gan ) eper Loolebe
S Uyl ayen SO S & Ja
PUW gare  ga - gep jile
Wl 5 sutdly anfd ul o
W o ol LSP g 2 4S8
o o -2 wpe S
o s e bk epS s
EL L I TR S N
‘_513'&,- LA o & a &y % 4
O st o e ) 8 ey
2R e ey Rl S oS
wiid o pl (S M e SR
@ &l S B by S S
U s Sapan 8y oS S A
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b pay &y oa Lol - el
U8 # e ol S 2 F A
Sl pler 97 - (g0 il 2 By
Spss S do!;f S g o2 oYy
lauda) PLI R P VL D Y
2y S 0o s gy Ry
o e ple e S - gl
,SJ..S!; P g b S
- oo pkmil o5 WK J Jo iyl
o 4 W
st w g S e
Y R RCN N T A
el gl e o sl
sl & oWk oot (foreign polic
Ol en =y s -2
Mgsde &5 Lk S of wdyul o
R MPegdin = o e S .
o WSS L e
& 6 sy & b agler -
(defence) _miied & 4 L &an
S o of ¥ ¥ gl
E o Y UL VAR Ve
apler & 2 cdyiin & dole S o
(hon. Prime Rade Ply ey
pF 4 Llogr 03 WS 5 Minister
(groups) s o & L
23 P S g K,
axaly S Ugl S50 $0maple o ) 4
WS o W Jped € ) g = L
22 e Sl e @S S g
Y R G e e - K

‘-:"jl% d""
&Xauly
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(non-violent) ailely U 3y &5 o6
o ) &5 PU S 885 s s S
1 e Wo & & PU S e
e LY o et ey
ey & (interfere) padytl  yae
PRV IV S I BT I O N AW
st unS e (Sl yl e
B35 %y & w0 e oS o & ad
R B IRV IPRIINP of &l yany
RO R S T L
e d = e lage ST
ot SRySgasd  gpal 2 gae
{American democratic group)
RISV Y
e a8 00as ey S vl
asbr 5 e &2 e o gl -
€S e p¥ind camd Sy
S EaadgesS  pd gy Jtyl gl
+ ¢ ¥ (Communist bloc)
LS TP S B S S o &
e & - 2K d0id ¢ Kb
oS Ule cyeyd 3 el & 2 el
(atom ¢ {3? Oy begp Ll & ol
il g o< g2 LS« bomb)
b S S w8 2 r?f
ety Sosin S -2
o U B S 2 e [ 2
e NS dll ey e dla
axy S ooad gl e JhS owl

Sl 20 gag P P4

B ol g2 U aisi 6 o
Cep b ‘Jf PEXSRCIVRERTING |
dpad S Edaiygd glun 45 - 2
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o Mepsin S 2 U i g
Il el & gae g g0
- A e ol & ol g3 -
4 & Ay (basic) Swa
Ot ey ey gl S S
sk 635 S s sl £ Wl - S
e by K e e
gy Somuls 2 &S 6 g
Sl s S(neutrality) o Radylpss
sty &2 = S lad] ey S
0 @ Kl A S ek xS
el - gtd S

> & b g0 P o

oS et ‘Gf gkl dep slf -
BWS Jls ae s3yd e
PSR BN WSTTC I R TREA |
silla - &y (neutral) Sy e
pls (oo et SISy iS5
&y Ul o 8 S 8
3 8 - ks gl LS
CSEpSpasd  glpe] P & gF e &
SradgaaS & ol Moo Gin Nla g
! has g8
wogp S e & digb K ed
¢ & U’-'TS u!l:, & oo ).ff t:-a;’m'
gl Syl e ala ale o
dolbly &5 2 by galla o5 gan g
e kel & GI] e gy S Slad
o agln 6 S o pama Sy
Oyt oo oyl S & (e
‘_deg,.g ,5 ddhf oi-ﬂ ,,' U o

s g

$ & = Ko ol
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[Moulana M. Faruqi.}
e ] - uéﬂ?ﬁ‘ <
wyd S olen 55 S gamy gy
= & e S skl gl po gyl Sy
S e Unly WS e g5
JoU e S S Sy GT
Lo RSy g sl g L5 gp
S £l gn Sl huys  SS
ol S oan H S e
dyb e gae S ol S 8
il oo (House) (wio (wf & 43
Upp ol oo Wio o5 2 Ula LS
Y g e el - dely
> b byyS - Kale S o
S S eyl Wog e (o3
By 0 =l a9 4 S e
\é wly ul"?f,-,_héala ,._.(J
b won ety oler S 2 fo

-2 P el .

st g_so'if s %’}. =By 9

R e e e b ! W |
e g2 dm Kal gl Neade oS ol
oyl S Lase) ¥y Loy W05 Ny
Lad - Llage K 8 JhS ofif o
L Py = plé san e So K
PP I PU R VR EIPON [ QRS
g3 Uyl S o 15 Ly Gl oS
2 byl S e gl 6 LU
- ¥ &S (dominate) s geyd
Jyo ofif Ladaisdil of Lo 5 o 45
Mr. CHAIRMAN: The elettricity

has failed, Mr. Faruqgi. It is all right,
but you may wind up.

[ COUNCIL ]

Foreign Affairs 6726

Movurana M. FARUQI:

Sy yhee 1 IS - il Ulye

= U U (K gt o 9
& o il S ide
ol len S &pan K Wl S doe
PEYCRENTICI BRI N N Ty 2 1
-2 e K e WsF
S T e R
came 5y KL A caata | S oSl
e S ai A el ¥

- &

S el il ey Kf e

ey & e Laly Us ol
O I P e LS e S
SO s L e Wo gle
ety (communal)  PpeS
Srad) Jo 92 ) a8 A ol
(Middle East countries) 5yus
(Islamic syRaS CSolla] &5 5o ga»
ot ol e Sl 48 countries)
L
W b e wdpd - B e
SR obe e sl & 5
o Ul e D K -
LT 8 ep WU i o] e o5
S S Py S el s
B! 2R a ey S oy 2
JHS gt k- a S S S
o S S ol U ST
&da u‘.,l . yuwde rﬂ)-g eyled 3l 2
o gt i (L5 o e &
LTI TR S FURNE T T S SX N
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A gy bl S - 2 e LU
Payyt e &S 2 ekl I
Baly UpS o5l dig oyl o8 Lot
LS R e o
Wela UpS «ad Iy [l 5y 2 Lialy
£ oo S el -a
Ll 2y a led o - 2
RO SN JU P SN 3
{foreign country) eyt 4 g
wr B %P A (base) K

- 2 i

Mgr. CHAIRMAN: No more, Mr.

Faruqi.
Movurana M. FARUQI:
ade S D Pl - e Ul
= o @il gl S

[For English translation, see Appen-
dix VII, Annexure No. 322.]

Mgr. CHAIRMAN: No more. Mr.

Akbar Ali.

Surt AKBAR ALI KHAN (Hydera-
‘bad): Mr. Chairman......

Mr, CHAIRMAN: Just five
‘minutes.
SRt AKBAR ALI KHAN: Sir, in

-order to assess the foreign policy and
1o pass judgment on it, I think the
«<riterion as well as the objective that
the country has placed before us and
Parliament is more or less unanimous
and it is this—how far have we kept
aside from the two warring blocs?
‘Secondly, how far have we helped in
creating a peace atmosphere by our
dynamic neutrality for the good of
the world. Having that standard be-
fore me, I intended, Sir, to deal with
five things, namely, the Indo-China
affair, the Colombo affair, the ques-
tien of the foreign possessions in our
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country and then the China-India
agreement and finally the Pakistan
affair. But as the time has been
limited, I have to forgo some of these
things. Putting the Colombo  affair
and the Indo-China affair to-
gether, T would say it was at the ap-
propriate time that we raised the
voice that the Asian couniries can-
not tolerate the Waesterners or the
Americans or the Europeans, to decide
matters one way or the other and
against furthering the cause of colo-
nialism in one form or the other. Re-
garding that Sir, we not only gave a
note of warning but we gave specific
proposals. I do hope that Geneva
will take note of it, not only in the
interest of Indo-China and Korea,
but also in the interest of the world
at large. I say this because, if these
things are not settled amicably and
mostly on the lines indicated by our
Prime Minister, I feel you cannot stop
the third world war for a long time.

Another gond aspect of the Colombo
Conference is that a suggestion has
been made that in future there might
be a conference of the Asian and
African countries. There, I am sure,
the questions and problems that our
Communist friends have referred to,
the African and colour questions to
which my learned friend Shri Rama-
swami Mudaliar also referred, will be
discussed. And certainly the voice of
India will be raised against the colour
prejudice. All the people in Africa
and other peoples are also concerned
and if there is no satisfactory solu-
tion of this problem, the conse-
quences will be very serious,

The Agreement between India and
China is a great constructive step to-
wards the creation of a peace area, [
would not go into the details but
would only say that it is a great
achievement and I am sure the House
will join me in paying homage fo our
Prime Minister.

Coming to Pakistan, Sir, I am sorry
to say that while at the request of the
Prime Minister of Pakistan—our
Prime Minister ang the country res-
ponded to his call—we were holding
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[Shri Akbar Ali Khan.]
discussions on issue after issue in a
friendly atmosphere, Pakistan with-
out informing us went and made a
military alliance with one of the Big
Powers of the world. To say the
least, Sir, it does not behove responsi-
ble people to do like this when nego-
tiations were proceeding and to get
the negotiating power in this awk-
ward way or to say, in other words,
that India should be bullied into a
compromise by virtue of this Pact. I
declare, Sir, that the attitude our Gov-
ernment has adopted in this respect
of not continuing the talks as they
have not behaved properly in the
sense that while negotiations were
going on they entered into a military
pact, is a perfectly correct one. It is
derogatory to the dignity and prestige
of our country that we should be co-
erced by undue influence. You do
anything in a friendly and in a bro-
therly atmosphere, we agree; but we
refuse to do anything and perfectly
correctly when we are faced with a
threat and that also by a veiled threat.
The matter does not end there. We
were engaged, very seriously, in our
humble way, to create a peace bloc,
to see that the Asian countries, as far
as possible, did not join one bloc or
the other. We have nothing to say
against any of them but we certainly
think that in the greater interest of
our own country and in the greater in-
terest of the whole of Asia and of the
world at large it is necessary that we
keep aside of these two warring blocs
with whom we may agree in certain
things and may not agree in others.
What has Pakistan done? Pakistan
has given a great blow and it has
shattered that effort of ours to estab-
lish a peace area by practically join-
ing the American bloc. In order to
create the atmosphere of the world
conducive to peace on sound lines and
to divert the attention of the people
from armament and securities to
peace and understanding of friendli-
ness to all the people irrespective of
the conflicting ideologies, as it has
been said in the other House, by our
Prime Minister—the poliey to live and
let live we were persuading Asian
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countries and explaining the ideology.
At this stage when we were cham-
pioning this noble cause, Pakistan, not
taking a lesson from the historical
fact of a century before 1875, not
taking a lesson from the political his-
tory of a century after 1875, not tak-
ing a lesson from what happened as a
result of the Anglo-American bloc’s
activities in Morocco, Tunisia and
other countries, has surrendered her
sovereignty to America because the
letter that has been addressed to the
Prime Minister of India clearly shows
that the decision to decide as to who
is the aggressor will be not in the
hands of Pakistan but in the hands of
America This does not require com-
ments. The very same letter also
contained America’s readiness to help
us. Anyone, if the teachings of
Mahatma Gandhi were not our guide,
if our Prime Minister had been only a
politician and not a statesman of
whom any country could be proud of,
would have jumped at that offer and
would have paid Pakistan in the same
coin but we have got an idea and an
ideal for which we are working., It
is said by the Anglo-American bloc
‘if you are not with us, in security
alignment you are against wus’. Sir,
the same thing was said in the year
1940 after the declaration of the-
Second World War by the British
authorities. = When Mahatma Gandht
decided not to support the war
effort, we were told, ‘If you are not
with us, you are against us’. We kept
up to that ideal and we went through
that ordeal. We won freedom for our
country and I am sure, Sir, that in the
international atmosphere also if we
treasure the teachings and the practi-
cal lesson that the Father of the Nation
gave us—and he has given us every-
thing and at last he has given his life for
us—with this ideal and with firmness
in our heart we will proceed and do
some service to the world at large. I
am sure, Sir, we will divert the cur-
rents of world thought. I fully sup-
port the foreign policy of our Govern~
ment.

Thank you.
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Sarpar BUDH SINGH (Jammu and
Kashmir):

HytedS y Uger) R RSy Oy

o o el Ui oo Ol
(foreign affairs @gasd  puyadl
& yedS g dwle S debate)
"o baly US o 68 1 e
aer apy & K elyy (5 paadS
o' Redaedyy o (el g
o 2 Uemen cagd oS sl
M,._.cf = & UyS olxs] Jake p
aer e dg e ,_;‘-"ji &KLy
obt g SaF < 45 Hae willkaa Sy
nl 5 0 old o5 45 Wae | gae
WS ala son y peaiS sn S ol
UG (S e ype S LS
b =8yl = ez (G etlop
Eddid peg gl & IR & utyRE
(Government of India) W&} f
e el ix e Al e o aen S
e 3yl W b Kpo olaa] S
Sy L] oS LShesad sl sl Sy
Maglaal o B Ll - S pdyf
Syo g gt ] e - a0
Kl & Sty o gn Linly WS W
ol K st 2 She it
Jolld 2 Lt e sRede My 8
pl Sle JOld g Kot =y
¥ Sy S S o s
SRS b sonlae  JoS g allen £
S Uny JU 43 (commitment)
Lwile & gasly - & Upn 4y
of 6t & (UNLO,) -yl = ool = g
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[Sardar Budh Singh.]
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> s o -2 i
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gt K e sl I el
- & Sl Ugmanw H L oof (o
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[For English translation, see Appen-
dix VII Annexure No. 323.]

Sur;y B. C. GHOSE: Although, Sir,
the eyes of the world are turned
on the Geneva Conference which is
discussing vital problems affecting
war and peace in Asia and the world
and whose successful outcome we

devoutly hope for, yet it is
not the deliberations in Geneva
important as they are and
which, I believe we can influence

only slightly and indirectly, but certain
aspects of our foreign policy on which
1 should like to focus your attention.
As vou are aware, Sir, and as the
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Prime Minister also knows fully, our
Party is in general agreement with the
basic objectives of our Government’s
foreign policy. This general agree-
ment notwithstanding, we are
greatly dissatisfied with the manuner
in which Government have set about
and conducted its foreign policy for the
realisation of those objectives. The
main strands in our foreign policy, as
far as I understand them and with
which as I said, we are in agreement,
are promotion of peace, friendliness to-
wards all nations, non-alignment with
any bloc, sympathy with freedom
struggles and opposition to racialism
everywhere. The most important of
these is the promotion of peace and
non-alignment. How far have we pro-
gressed in that direction? 1 believe,
Sir, at least until the recent Colombo
Conference, there has been some going
backward rather than going forward.
For the promotion of peace, a cardinal
desideratum is that we should develop
an area of peace which should be con-
tinually expanding. South-East Asia
was marked out as such an area. But
instead of developing that area as an
area of peace, cold war has been
brought within this zone. We blame
rightly America and Pakistan for this
development and probably we have cer-
tain other countries also in mind. For,
America has not only proposed aid to
Pakistan but she has also sponsored
the idea of an organisation for the de-
fence of South-East Asia. I do not
know at what stage negotiations in con-
nection with this defence organisation
rest today and I should like to have in-
formation on that point from Govern-
ment. Now, Sir, whatever it may be
and while we fully agree with the stand
that the Prime Minister has taken in
these matters, the question arises, did
we do anything in the past to avert
this development? 1 am sorry to say
that we did not do enough. You are
probably aware, Sir, that our Party—
and in this House my hon. friend whom
I miss here today and who would have
much more effectively taken part in the
discussions, I refer to Mr. C. G. K.
Reddy— had elaborated the idea of a
third force over a number of years.

The Prime Minister had at first scoffed
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at the idea; then it appeared to me that
he started playing with it and finally
he became a convert without admitting
it For to me it appears there is no
fundamental difference between the
concept of a third area and a third
force; whether you call it a third area
or a third force, it does not matter. If
we had taken action to develop it, many
of the things that have happened might
have been averted. And because we
did not do that, the inevitable has been
happening. For in a world which is
divided into two powerful power blocs,
one way to avoid conflict and war and
assure co-existence between the two

blocs is to recognise each other's
spheres of influence. This postu-
lates, of course, a feverish attempt
by either party to extend its
own sphere of influence. If there-
fore those countries which like

us desire peace and cherish non-align-
ment do not come together but pursue
instead, let us say, the same policy, but
independently, the possibilities are that
they would be gradually sucked in, one
by one, into the orbit of influence of
one or the other power bloc. And that
is actually, Sir, what has been happen-
ing.

Judged by result, I should therefore,
say that the Government policy has not
been a success. It may be asked what
could the Government have done. I
say, Sir, the Government could have
done a lot as the Colombo Conference
has shown. The Prime Minister him-
self has recognised the value of this
conference. If he had begun at a much
earlier period not only with the coun-
tries which met at Colombo but also
tried to expand the area, I believe we
could have assured peace in a much
better form than we have been able to
do today.

Then. Sir, there is the second point
that I should like to bring to your no-
tice and that is about non-alignment. I
believe, Sir, that although the Govern-
ment of India’s policy is primarily tilt-
ed in favour of the Western bloc via
Great Britain, yet the policy actually
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pursued has given the impression that
it inclines towards one or the other
power bloc at particular times. Al-
though 1 do not agree with what who
stated at one time, yet the Government
of India was accused of being stooges
pf the Anglo-American bloc. Recently
the pendulum is supposed to be swing-
ing in the other direction. I realise,
Sir, that we are in a difflcult position
even ideologically. Because while in
political and constitutional matters 1
feel that most of us are akin to Great
Britain and America, on socio-economic
problems we have great admiration for
Russian achievements. Sir, whatever
that may be, there have been certain
developments in recent times which

give cause for anxiety. One is the
agitation in regard to U.S. aid to:
Pakistan. I have already said, Sir,

that we are in full agreement with the
Government’s stand in this regard.
What I feel unhappy about is the form
of the agitation which has been launch-~
ed in this country under Congress segis.
I feel unhappy because it is merely ne-
gative in character and has not sought
to give any positive direction. I do not
think, Sir, that you can rouse public
passion and hold it so to say in sus-
pense in thin air because if you do not
give it any positive direction, it is like-
ly that other people will take advan-
tage of the circumstance in pursuing a
particular policy which they favour.
And I have heard even serious and
sober-minded people say that we
should form an alliance with the Rus~
sian bloc on the specious plea that our
enemy’s enemy is our friend. That is
a very serious situation which should
be carefully locked into.

The next problem to which I should
like to refer is Tibet. I do not intend
to find fault with or criticise the Gov-
ernment for coming to the agreement
that it has come to with China over
Tibet. I am prepared to concede that
circumstances and basic facts being
what they were, that was the best bar-
gain that we could have made. But
what I feel I cannot exonerate the Gov-
ernment is of the absence of any forth~
right expression of dissatisfaction
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with, if not condemniation of Chinese
expansionism in Tibet. Sir, our abhor-
rence for colonial rule is well known.
Government standpoint or the policy
of the Government, as pursued in Indo-
nesia, in Indo-China and in various
similar cases has always evoked our
support and admiration. But we feel
that in this matter Government has
not done the right thing, for even tech-
nically the Chinese position was not
without ambiguity because, if I may
recall to you, Sir, at the Simla Conven-
tion which was held in 1910 or 1914,
I do not exactly remember when it was,
certain conclusions were arrived at. (1)
Tibet participated on equal terms with
India and China. (2) Although the
Convention recognized the suzerainty
of China over the whole of Tibet, it
also recognized the autonomy of outer
Tibet and it was also agreed that China
would not be permitted to send troops
or administrators to this area. The fact
that China did not subsequently ratify
this Convention does not alter the basic
facts of the case. (3) Further, when
Tibet had originally appealed to the
U.N. direct against Chinese invasion
of Tibet, it was understood that our
Government had agreed to support the
case at least to the extent of censuring
China for using force against Tibef. In
view of these circumstances, silence
over, if I may say so, the occupation of
or the resumption of suzerainty over
Tibet without any protest from us is
not probably morally justified. And I
may remind you, Sir that the Prime
Minister had himself stated in the
other House, I believe, some months
ago that those who condemn British
and American imperialism should un-
derstand that there are other imperial-
isms that are growing.

Sir, in regard to the conduct of
foreign affairs I should like to make
cne or two suggestions. First what
I should like to suggest is that instead
of dissipating and diffusing our efforts,
we might concentrate more on our
neighbours. The second suggestion is
that we should give more attention to
matters at home. Sir, when I speak of
our neighbours, I have in mind the
countries in South-East Asia and the
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Himalayan region. I think there are
various ways available to us by which
we can cement our friendship with
these countries and then try to expand
that region. One such method :s
periodical conferences like the Colombo
Conference. I think we should have
periodical conferences of that nature
and the beginning that was made at
Colombo should be persevered with.
Secondly we might have conferences,
educational, social, economic and cultu-
ral of representatives of these different
countries. I am aware, Sir, that we
have sent out cultural missions. They
have done some good but I believe they
can do only limited good. If we can
have representatives of the different
countries to meet together periodically
I think we could get a lot of good out
of these conferences because these
informal conferences do cement the
bonds of friendship and good under-
standing. Thirdly, Sir, a right move
initiated by Government, I believe, is
the institution of a course of African
studies in the Delhi University and
the offering of scholarships to African
students. I should like that to be ex-
tended to students of all these areas so
that they can come here and we can
develop friendly relationship with
them. Fourthly I should like to draw
the Government’s attention particularly
to the countries in the Himalayan re-
gion. Their importance has lately very
wmuch increased and I am aware that
Government is also conscious of that.
But what I should like to underline is
that we should try to secure the sup-
port of the peoples of those countries.
We should not forget the fate that has

befallen the Americans, namely, that
many countries whose governments
they had liberally assisted, had

turned against them. Sir, I do not
want to say anything more on this sub-
ject.

i

One other point on which I should
like to have some information is about
our diplomatic personnel. There has
been lately a lot of criticism in this
country about our diplomatic person-
nel. I am aware that we have some of
the most eminent people in our diplo-
matic service. But since there has
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been some dissatisfaction expressed in
the Press on this matter I should like
-to have some information from the Gov-
ernment. There is one other point in
this connection on which also I should
like to have information, I mean the
.political appointments in diplomatic
service., I am quite prepared to con-
cede that at the highest level there
may be political appointments. But
what I would like the Prime Minister to
consider is whether there should be
political appointments also at the lower
levels. My own feeling is that political
.appointments should not be made at
lower levels.

Then I should like to know some-
thing about external publicity about
which the Prime Minister spoke some
time ago and said that he was not
quite satisfied with the present
position.

The second point relates to affairs at
home because I believe that it is upon
.our internal strength that we have
largely to depend for the part that we
may be enabled to play in the world
outside, The Prime Minister himself
had said: ‘A foreign policy is not just
a declaration of fine principles. It is
conditioned and controlled by a coun-
try’s own strength. If the policy does
not take the capacity of the country
into account, it cannot be followed up.
If a country talks bigger than it is, it
brings little credit to itself.” [ entirely
agree and that is why I am apprehen-
sive of the fact that if our Five Year
Plan is not going to be fulfilled, and
with so much distress and misery in
the country what effective role can be
played in the international field? I do
not know if moral force alone without
sufficient backing of industria]l and
economic strength can lead the country
forward, nor whether moral force alone
is a sufficient antidote to the forces, let
us say, of Communism which in the
form in which it is practised in certain
countries, we would not like to see es-
tablished in this country and for rea-
sons very cogently stated, if I may say
s0, by you, Sir, in a paper that you con-
tributed to a volume called ‘What I
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Believe’—you had said: “In Com-
munism there is little of the pursuit of
truth, no passion for individual integri-
ty and spiritual perfection, no faith in
the inwardness of life. It is a flight
from individual responsibility, it is the
assertion of the herd instinct, the urge
to huddle into a safe warm crowd. It
provides security only so long as our
minds are closed to other influences.”
It is for all these reasons, Sir, that I
urge upon the Prime Minister to con-
centrate all his energy and attention
primarily on the countries in South
East Asia and the Himalayan region
and on conditions at home.

Finally I would like you and the
Prime Minister to consider this that
high eminence attained by an indivi-
dual statesman may secure for his
country a position in international
affairs which is not always commensu-
rate with the internal strength of the
country. But this cannot continue for
all time. Statesmanship lies, I think,
in increasing the country’s strength,
economic and otherwise, and laying its
foundations for friendly relationship
with other particularly like-minded
nations on a firm basis which alone can
raise the counfiry’s status in the world
and make its voice heard with respect
in international councils.

Surr B. GUPTA (West Bengal):
May I draw the attention of the Prime
Minister to a report which has
appeared in a Calcutta newspaper?

Mr. CHAIRMAN: Is it Swadhinata?

Surt B. GUPTA: The report says
that on the 12th May a Skymaster be-
longing to the French touched down at
Calcutta and 36 French soldiers lived
for a few hours in the Grand Hotel in
Rooms Nos. 315, 320, 466 and 490 and at
about 3-30 AM. in the early hours of
the morning they left. On the same
day a Reuter’s news item also appeared
in the Press from the French source
that a group of French airmen had left
for Indo-China. Now that was Reu-
ter's news. Then another report ap-
peared in the Hindusthan Standard
which mentioned a similar fact, but not
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in such details. I only wished to draw
the attention of the Prime Minister to
this matter, even though I know it will
not be possible for him to say anything
definite here now.

Before I sit down I would only like
to say one thing. I was very sorry to
hear my friend Mr. Ghose refer to the
Indo-China agreement on Tibet. We
welcome the agreement, the whole
country welcomes it. It seems the So-
cialist leaders have developed a frame
of mind that if a burglar entered into
their house, they would raise the tele-
phone receiver to tell the police not to
come to their homes but to go to Indo-
Tibetan border.

Mgr. CHAIRMAN: Yes, that will do.

SuR1 V. K. KRISHNA MENON (Mad-
ras): Mr. Chairman, the House has
heard from the Prime Minister a fairly
full statement on the main problems of
international affairs that affect the
world and ourselves today. The debate
that has followed has covered this wide
field ang also other aspects which were
probably not dealt with in his speech.
1{ is not my intention, within the time
the House has, to traverse the whole
of this ground. But I will only refer to
some of the main issues that have been
dealt with.

May I say, Mr. Chairman, that this
House is part of a sovereign Parliament
which is the organ of our sovereign
State and therefore no question can arise
as to our right to say what we like, but
al the same time T would like to re-
mind myself that we are dealing with
external affairs, with the affairs of
other countries and our relations with
other people and therefore we have an
audience which is larger than this
chamber and larger than this country.
What we say may have a certain bear-
ing on the development of events and
therefore one is not always free to do
what has been suggested in some of the
speeches—that we should go about on a
crusading mission and set the world
right.

Among the matters referred to, first
of all is what is-now called the problem
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of “persons of Indian origin in Ceylon.”
I confess I know very little about the
details of the problem the agreements
and the developments that have taken
place, but it is useful to remind our-
selves that the relationship between our
couniry and Ceylon extends in remem-
bered history to some 25 centuries and
there are not between our two coun-
tries those kinds of problems that need
embitter good relations. For example,
there are no racial conflicts; there are
no problems of security concerning the
two countries; there are no problems
which need be regarded as arising
from economies that are in con-
flict. To a very considerable extent
our economies are, or can be rendered,
complimentary. The present problem
has largely arisen as a result of circum-
stances of more recent history and also
because of the internal economic posi-
tion in that country itself. It may well
be that when we approach this problem
in future, we will have to refer to those
economic matters and seek am econo-
mic solution whereby the large labour
force in Ceylon which is the bone of
contention in this matter would find it-
self rehabilitated in that country under
the policies of the Ceylon Government
and with the assistance that we may be
able to give. Immediately, however, it
is very important that with all the
difficulties and frictions that are in the
world—although one does not subscribe
to Dr. Malan’s view that wherever we
go there 1s trouble—it should be our
concern, and I am sure it is our concern
to find a peaceful solution. We need
not go merely by what is reported in
the papers or by matters of hearsay in
such matters. So far as one is aware,
no developments which have not offi-
cially been communicated to the Gov~
ernment have taken place in this
matter. We all know that the express-
ed desires of the people of Ceylon, both
of Indian origin and others, their gene-
ral powers of organisation and the
desire of the Ceylon Government itself
as expressed in the Colombo Conference
are to deal harmoniously as far as
possible. They are ready to tell us
things and to listen to us and work
against the tendencies that make for
conflict
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If the result even after all that is
‘that still problems remain unresolved,
‘then we will have to consider at that
stage whether and what further reme-
dies can be sought.

Reference has been made to the
‘Colombo Conference, Mr. Chairman, I
think it is worthwhile for us to fully
appreciate the nature of this confer-
ence. The conference was first con-
vened without any definite purpose in
the sense of a political item on the
agenda. Now this fact is of very great
importance because it proclaims the
-desire of the parties to the conference
to cultivate friendship, even though
there was nothing to be specifically
discussed, that is to say, the Colombo
‘Conference was in essence a conference
©of fraternity, a conference of inter-
national co-operation between nations
and States in the same area. It was
not convened in the context of any
crises or in order to overcome some
difficulties or in order to find some solu-
tion for a particular problem. It so
Lappened that owing to the develcp-
ments in the world, some very
stark problems, some very press-
ing problems and grave crises
developed, and the conference
was therefore able to give its attention
10 them. Now these matters must be
kept separately in our minds if we are
1, appreciate the fact that we made
a new beginning or took a new step
forward in our attempts fo co-ordinate
our ideas and to discover the nature
of differences and also find out an
agreement in respect of them. This
s important in our relations with other
countries. Mr. Chairman, in the coun-
tries having a parliamentary system of
Government, exploration of the degres
of divergence has also to be pursued
as a degree of agreement. And that was
wwhat was done in the Colombo Confer-
.ence. I will not go at this stage into an
examination of the final communique
of the Conference. I would however
like to say at this stage that this House
would go wrong in relation to facts
and the background of the conference
if it paid too much attention to the
-various reports that come through
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usual sources all over the world with
regard to conferences of this kind
where there are no specific items on the
agenda, there are no resolutions and
there are no amendments of any kind.
Colombo was a conference which pro-
claimed to the world the like-minded-
ness of the people that live in this
area and the fact that the respective
Prime Ministers can speak for their
countries and come to an informal
understanding. It is a great thing in
itself. In fact it is the essential
nature of what may be called a con-
ference. It was not a gathering of
delegates who were instructed to act
in certain ways according to certain
predetermined  propositions. The
Prime Ministers were people who were
captains of their teams and who could
play the game according to the rules
and the deployment forces prevailing
in the field. These matters which are of
vital importance, would develop in
the future in a wholesome way.

While I am on this subject, I might
also deal with the references made by
one or two hon. Members to what was
mentioned by the Prime Minister as
a future Asian-African conference.
There might be some scope for mis-
understanding on this point. It was
not the idea and it was not suggested
anywhere that in a future Colombo
Conference other people should be in-
vited. That seems to be the impression
that appears to have been formed in
some quarters. That is not the posi-
tion. The Colombo Conference did
say, as mentioned in the com-
munique, that these five Prime Minis-
ters should meet again as convenience
permits. It also made a specific
decision, which is quite separate, thatis
to say that it was the view of these five
Prime Ministers that a larger confer-
ence of Asian-African countries should
be convened. In fact it could not do
anything else. It has been left to the
hon. the Prime Minister of Indonesia
1o make the necessary explorations. I
do not know whether it would be
possible for us at the present moment
to say anything or be able to know
anything in our own minds as to the
character and composition of the confer-
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ence, The Indonesian Priine Minister
is himself aware of the problems that
were raised as to the position of the
countries of Asia and Africa, their
representation and so on., Now, all
these matters could not be discussed in
-a conference of the kind that was held
in Colombo. These things were left to
this distinguished Prime Minister of
Indonesia about whose ability and
statesmanship all of us at Colombo
formed a good impression. It was left
to him to explore the avenues of hold-
ing a conference—the site and the
purposes of the conference and various
-other matters. So there it rests.

The two other matters to which
yeference has been made in the course
of the discussion, Mr. Chairman, are
those affecting the problem of colonial-
ism. A very definite attack seems to
have been made on the Government's
policy in regard to its approach to the
problem of colonialism. As a private
Member of Parliament. Mr. Chairman,
and as a citizen of this country, I make
bold to say that neither our people,
nor our country or our Government
should have any vestige of a guilty
conscience, so far as colonial affairs
are concerned. We have often, to the
prejudice of our immediate interests,
in spite of the difficulties in the con-
text of informal discussions, main-~
tained our position. But we have not
thought it necessary always, and I am
sure the House will agree with me in
this, to ‘'go about this matter like a
bull in a China shop. Here in this
House it is well-known that the policies
of Government in these matters stand
proclaimed over the last two or three
years even at the international gather-
ings. Whether it be in the Assembly
of United Nations or it be an economic
or other organisation, our delegations
have put forward our position as
reasonably as possible, based upon our
policy that the independence of colo-
nial peoples has been and is our great
roncern, and we stand in solidarity
with them. We are a democratic com-
mnunity and I suppose, it is the business
»f a democratic community to remind
tself that it cannot export revolutions
sven if its Minister for Commerce and
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] Industry issues an export licence. My

distinguished colleague, the hon. lady,
who is Parliamentary Secretary to the
Minister for Foreign Affairs, has spent
considerable time at the various com-
mittees at that secretariat with great
distinction in maintaining our position,
in regard to colonial matters. We,
either in regard to Malaya or in regard
to Kenya or French Cameroons, have
steadfastly adhered to this policy of
proclaiming to the world that we stand
in solidarity with the people who seek
their liberation. We like to see them

! pursue that path along the lines of non-

violence and constitutional agitation
which does not bring about cruelty and
which does not create greater prob-
lems. In relation to other sovereign
Governments we have observed the
necessary proprieties and carried out
our responsibilities. Mr. Chairman,
I think it would be useful for us to
remind ourselves as to what would be
our attitude if other sovereign Govern-
ments decide to take certain action in
regard to what they do not like n
this country. Do we not have to take
this info account in our dealings with
other people and their national policies?
It has been suggested that our relations
with the Commonwealth have been res-
ponsible for soft-pedalling in respect
of colonialism. I think the expression
itself “the relations with the Common-
wealth” is a misnomer. It looks as
though there is a hard and fast solid
bloc. This is one of the several
organisations in which this country is
interested. We are members of the
United Nations, and there are so many
other organisations with which we
are connected. In the United Nations
there are other Governments also
represented with whom we have dis-
agreements. Is it therefore necessary
that we should walk out of it because
there may be people there who dis-
approve of our attitude or we dis-
approve of theirs? Or, are we to walk
out of the United Nations because the
Union of South Africa is present
there?

India has expressed her views about
the treatment of Indians there and she
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is entitled to express her views. That
is the position in these matters. I am
not aware of any Commonwealth
statesman trying to impose his will
upon us. In any association we are
bound to exert some influence and it is
a concomitant of the exercise of any in-
fluence that we should be open to in-
fluences. It is the function of a parha-
mentary democracy, of any Govern-
ment which is responsible to an elected
legislature to use its own instructed
judgment and discretion in respect of
its decisions in its attitude to such in-
fluences. In the whole contriburion
that this country has made to peace,
our associations, whether they be with
some of the Members of the Common-
wealth or some other States outside it,
e.g., Burma, with whom we are closely
connected, so far as my experience goes,
these associations have not in any way
injured us, and it is not the reason why
colonialism still persist over parts of
North Africa or in any part of South
East Asia or in Indo-China itself.

Now, I turn to other problems con-
nected with the Colombo Conference.
At Colombo the Prime Ministers met
and made a full statement with regard
to colonial problems. There was no
difference between them, They said
that they wanted to see the end of colo-
nialism. There were two countries—
Tunisia and Morocco—which were
separately mentioned, because they are
not colonies in the accepted sense of the
term. They are countries which are
sovereign States but whose sovereign-
ties stand deprived by the action of the
protecting power. This kind of pro-
tection is just like the poisonous em-=
brace. Therefore, they are countries
which are in a different category, and
the Prime Ministers unanimously
appeared to agree that their position
should be separately treated.

Now, Sir, the Colombo Conference
also dealt with the main questions of
Indo-China. But before I come to
Indo-China, I should like to say a word
about the position of Asia about which
a great deal has been said in this
House. I think it would be incorrect
to say—I ctand subject to correction—
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that the problems that are discussed in
Geneva are exclusively Asian problems,
for the simple reason for example that
the French Army is in Indo-China, for
the simple reason that members of non-
Asian nations have their armies stand-
ing in Korea; it is not a question of
moral or racial rights. The configura-
tion of the situation is such that you
cannot treat this as an exclusively
Asian problem. The facts of the situa-
tion are there. Whatever may be one’s:
feeling, this is a world problem, a pro-
blem in which a large number of
powers have intervened or are likely to
intervene, They have become concerned
or are likely to become concerned in
this matter, which stands between the
present and the day when peace will
come to Korea and Indo-China. There-
fore as the Prime Minister said this
morning, we should not be concerned as
to who brings about a settlement so long
as there is a settlement. We are con-
cerned only with a settlement, because
first of all we are concerned with
world peace and what is more, we
are so close by to them that the
fires there may be wafted in our
direction, For all these reasons we are
interested, but that does not mean that
we have some exclusive monopoly in
non-Asian gettlements or that we should
be jealous of anybody {rying to remedy
the situation. That was also the attitude
that the Colombo Conference {ook. 1L
believe our Prime Minister and the
other Prime Ministers said that Colombo
was in no sense a rival of the
Geneva Conference. It was not at all
a rival to the Geneva Conference but
when it met certain events had develop-
ed, and the non-Asian and Asian
powers assembled at Geneva, whether
they expressed it or not, were look-
ing to the Colombo Conference and
they were keeping their ears on
the ground to listen to what was
happening in Colombo. It was not
the desire, so far as I am aware
of the Prime Ministers assembled
in Colombo to associate themselves
collectively with this group or the
other. This takes us to the decisions
reached at Colombo in regard to the
Indo-China situation itself. The Prime
Minister referred this morning to the
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five main points on which the views on
Indo-China were expressed at this con-
ference. I put it that way because the
conference did not make any proposals,
did not say that these were the irredu-
cible minimum of things. They simply
showed their approach, that they
thought that certain things should be
done and that if they were not done cer-
tain things were likely to follow. The
first of these is a cease-fire. All these
proposals that were made at Colombo,
shall we say, bear a very close family
resemblance to the items in the state-
ment made by the Prime Minister some
time ago in another place. The first
proposal was that there should be a
cease-fire. It is a good occasion to deal
here with the opposition that has been
raised to the Prime Minister’s stand in
regard to the recall of French troops.
Now, sur whole purpose with regard to
Indo-China and a settlement there is
based on the termination of imperial-
ism, that is to say, to get the French off
Indo-China. The first thing to do,
whether in Korea or Indo-China, is to
have a cease-ffire and then to take
action to find a settlement. Any other
course is not practical or possible. The
withdrawal of any troops from Indo-
China, whether French or anybody
clse’s if they are there, would depend
upon the cessation of hostilities. That
is to say, unless there is a stop to the
fighting it is not normally possible to
hring this about, and no party is going
to agree to the withdrawal of any of
their really combatant troops from
anywhere in the world, Indo-China or
elsewhere, unless there is some agree-
ment reached with regard to the stop-
page of hostilities. Therefore, while
it may be a piece of agreeable rhetoric
to talk about the withdrawal of French
troops from Indo-China first, it is not
practical politics. So far as our Prime
Minister is concerned, so far as I
know, so far as the people of our
country are concerned, they are op-
posed to the continuance of the French
colonial power in Indo-China, and that
is positively set out in the Colombo
decision. What do they say? They
say that the Government of France
must make an irrevocable declaration.
To whom? Not to any of the Govern-~
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ments of their associated States, not
to us. The decision is that France
must make an international commit-
ment, ie., to China, to the Soviet
Union, to the United Kingdom and to
the United States; that France should
make it to these four States and others
assembled in this conference. That is
certainly a stronger statement than any
s’atement this country can make, or
any individual couniry can make. The
proposal put forward by the Prime
Ministers was that there should be a
termination of French sovereignty in
Indo-China, and not merely that, there
should be a withdrawal of French
troops, Withdrawal of troops alone 23
not adequate. There must be an in-
ternational commitment about the ter-
mination of French sovereignty. This
is a far more effective and practical
step; that goes to the root of the
matier,

Then, I will come to the more con-
troversial question of a cease-fire and
the maintenance of that cease-fire.
Our Government made a proposal
about this some time ago. At that
time the objection raised was that
there was no fixed line of fire in Indo-
China, there was no front, it was all
fluid and that it was impossible to
establish a front. There is no harm
in saying now that various proposals
had been made and suggestions had
been made to the appropriate quarters
at that time and while there was no
visible opposition to it, the general
desire of not having immediate cease-
fire was sought to be buttressed by
these arguments but anyway, now it is
common ground that there should be
a cease-fire and so far as I can say
for myself, that any cease-fire in a
place of this kind must be one with-
out any prejudice to political pressure

of other decisions in the future.
Otherwise it means that, as I said
before, we decide the issue before

taking the first step for the decision.
We must get cessation of hostilities
before we can have cessation of poli-
tical hostility and therefore without
prejudice to these matters, it should
be possible to establish a cease-fire at
this time. It is interesting to note in
this connection that the proposals made
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by the two contending parties in Indo-
China particularly when they are both
Indo-Chinese are not so far away
from each other—they may so appear
but one sees in international discus-
sions that the propositions that appear
sy far removed from each other
definitely on closer examination,
have been found and can be demons-
trated to have points of affinity in
order to find a solution. It is a
healthy sign, it is a wholesome feature
and a hopeful feature that the two
proposals that have been put forward,
are not totally mutually exclusive.
There are points of agreement and the
mediatory efforts that are made at
Geneva can lead to a settlement. The
original suggestion made by the Gov-
ernment of India about the creation of
a cease-fire group for this purpose
with the necessary mediatory influence
would still appear to be the most
pract.cal one but it is not for us sitting
at a distance, to go into these details.
The second aspect of the Colombo
proposals which are a re-endorsement
of the proposals made in Parliament

here is that there should be direct
negotiations between the parties in
conflict, i.e.,, those who are fighting

should get together,—not necessarily at
front for making peace—but merely
for establishment of the technique in
this difficult front because there are
isolated pockets and not merely one
army is advancing from the north and
the other from the south.

If it was possible for the command-
ers or others to get together and
establish what may be called a mecha-
nism of stoppage of fighting, then part
of the battle for cease-fire would be
won. We believe that a cease-fire
group in this way, with mediatory in-
fluence, if necessary, would probably
achieve this result.

I take the other part, i.e. with re-
gard to the non-intervention proposals
There would be very litt!e hope of the
maintenance of peace in the war-torn
area at present without non-interven-
tion. Though the war might have
originated as a civil war  as a war in
which only one part of the world was

[ COUNCIL ]

\

Forewgn Affairs 6754

concerned, it has become more a peri-
pheral expression of the general world
conflict. If it is not possible to pre-
vent the flow of personnel or supplies
to those areas, i.e., to a certain extent
sterilise the conflict after having
stupped it, peace .s less possible. Therc-
fore the stoppage of supply of further
aid opintervention of any kind be-
comes vital to the solution of this
problem. The proposals made in
Colombo are of a character in which
the four countries some of whom are
ideologically opposed to some of the
others and are taken to be on the two
sides of the battle in Indo-China, must
come to an agreement on the preven
tion of resumption of hostilities. An
agreement between them on any matter
whatsoever would by itself be a good
thing. If they are brought into this
position—and so far as one can see
from press reports from Geneva, it
does not seem altogether inconsistent,
that is a possibility of getting them to-
gether somehow or the other does not
seem altogether to be inconsistent with
the state of relations that now exist
there,—if China and the United States
and the Soviet Union and the U.K.
with anybody else, would agree not to
augment supplies. not to add fuel to
the fire of war, then we have a greater
prospect of both the cease-fire, its
maintenance and the ultimate solution
because first of all, it limits the issues
to the parties in Indo-China to Indo-
Chinese themselves. It limits the
extent of conflict and the duration of
the war and makes the finding of a
solution without pressure from either
side more possible. We have heard a
good deal about self-determination.
Se'f-determination in those circum-
stances would be more real and eas’er
without the pressure that will come
from either side or the hopes and fears
that there may be in this matter—
hopes on one side that there may be
reinforcements or the fear on the other
side that a cessation of hostilities would
lead to augmentation of supplies to
the enemy. There has been much dis-
cussion in the press and elsewhere
about the services that other countries

might render and also about,collective
maintenance of these arrangements.
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The United Nations makes provision
in its charter for the maintenance of
collective security both by methods of
force and by conciliation. In the
present state of the world, there is not
one force that can command willing
obedience ot all. You cannot have a
police force in the world today when
the world is divided in two by contend-
ing parties in the present manner.
Therefore the use of collective force
which could be of service only to one
side or the other would be inconsistent
with our policy. But at the same time
there are various other services which
various countries can render and it is
to be hoped that the maintenance and
bringing about of a cease-fire would
not be halted or would not be pre-
vented by the failure of others to
comply with such circumstances.
Reference has been made also to the
position of China in regard to this and
it is true that—whether it is the right
moment to say it or not—no solution
of the As‘an or Far Eastern affairs in
the world as at present is possible
without the participation of China.
With a standing army of 5 million in
, the front line and probably as many
. behind, with a considerable industry
- in Manchuria, with all the experiencc
gained in the Korean war, with the
power of reinforcement behind, with a
strong centralised Government, a great
+ power in Asia with 500 million peo-
ple behind it, it would be illusory *o
think that a  world settlement can
take place with them outside the
borders of settlement. Mr. Chairman,
speaking for myself, I much regret that
- the question of Formosa has figured
in this debate. It is only a popular
expression to say that Formosa is in
the UN. There is no such thing as
Formosa in international law. You
know that China is represented at the
present moment as a Government by
an authority which calls jitself a Gov-
ernment but we don’t recognize it as
a Government. Therefore in popular
usage we call them Formosan authori-
ties meaning thereby the actual author-
ity and the question now is when
China comes in, what will happen to
these people. That is something which
we can think of at that time. If I

[ 18 MAY 1954 ]

6756

may say so, we are not discussing the
report of the States Reorganization
Committee. As to where that place
should go and any attempt to create a
new State which does not exist with-
out the consent of all concerned would
add another problem to the present
difficulties. The position of Formosa
is governed by provisions agreed to
and, leading to the conclusion of the
last war. Even the contending parties
have thought it wise not to raise this
problem at the moment but the im-
portant thing is whether the real Gov-
ernment of China should take its place

Foreign Affairs

.

at the U.N. or not. //

Just a while ago, reference was
made to the deficiency of our Gov-
ernment’s policy with regard to foreign
affairs at an earlier period, by not
subscribing to what is called a third
force and we are informed now that
the Government has undergone a con-
version. I suppose if we are really
converted, we would have all the zeal
of a convert. Mr. Chairman, 1 confess
I fail to understand how a third force
can be part of our peace policy be-
cause the whole idea of our peace
policy is that we are against these
rival blocs standing or one against the
other and trying to settle problems by
the use of threat of use of the orga-
nized forces of war. We don’t get rid
of blocs by making another bloc and
what is more, what effectiveness can 2
third bloc have unless that bloc has
the military, economic and other power
which will be more than the other two
blocs put together? Or, is it prepared
to be in the market place and sell out
either to the one or the other? So the
whole conception of the third bloc is
something, in my judgment, that will
not stand examination. In the con-
text of the realities of events, and
certainly so far as one supports the
policy of peace in the sense of non-
alignment or non-commitment, noa-
alignment does not mean that one may
not conclude a treaty of trade based
on exports and imports. Non—aligfl-
ment means, non-commitment 1?‘
terms of policy and that is the posi-
tion we have adopted. 1 was sur
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prised to hear that it was part of our
policy 1to create a peace area. It
appears that we are all, to some ex-
tent, consciously influenceq by our
background of colonial rule in reverse
—the balance of power in the reverse.
Are we going fo create a balance of
power by some sort of a thing that
nas a peace atmosphere? That comes
to the same thing in another way.
I have heard the Prime Minister say
in this House and I have heard him
on repeated occasions, that this is
our view, that is to say, that we should
not put our resources, not allow our
people to be made use of in the battle
field, that we should not commit our-
selves beforehand; and we hope that
this will appeal to other peoples also
He has not even said that this appeal
is only to Asia. To think of it in
geographically expansionist terms is to
take a Curzonian view of it. It is not
even that we are trying to create a
peace area, a sort of cordon sanitaire,
in a divided world. That will be mis-
understanding the whole of our policy.
We are just trying to express our
views to the world as far as I under-
stand it. We say there is no real
solution to the problems of the world
wither through war or war prepared-
ness. Therefore, try something else.
1'hat does not mean that we are try-
iny to convert somebody by force, for
that will be like the great French
pliilosopher who spoke about {oleration
wnd then said, “Those who do nct
believe in toleration should all be
hanged.” So this idea of a third force
which is constantly cropping up has
no relation: so far as my humble
judgment goes, to anything that we
may have to do.

Now we come to a consideration of
the problem of Korea. On account of
the critical developments that have
taken place in Indo-China, the fact
that it is near us and so on, this prob-
lem of Korea at Geneva has some-
what taken, not a second place in im-
portance, but has just receded a little
in our thinking at the moment. 1
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think it will be useful for us to remem-
ber that these are the two places—
Korea and Indo-China—where we have
a pronounced expression, in active
war or preparedness for war, of the
world conflict. At these two places
it has errupted. In Korea by patient
endeavour for about three years,
beginning with the proposal for a
cease-fire in January 1951 initiated by
this country, at last a state of stand-
still in the war, cessation of hostili-
ties, took place. I hope I am not say-
ing anything that I should not when T
say that the present is at best an un-
easy truce, a truce where behind the
truce-line there are powerful forces,
powerful armies, not controlled by any
neutrals but by members of each of
the contesting parties. So it is an
uneasy truce and the least that we
can expect from Geneva is that this
uneasy truce would not be disturbed,
that there would be no statements, no
repetition of threats by one side or
the other and as the Prime Minister
said this morning, no attempt to bring
about decisions by so-called methods
ot conference, which are sought to be
imposed on one side by the other.
There can be no easy solution in
Korea considering that for over three
years a terrible war was raging, some
3 million people have been killed—
great many of them women and child-
ren—their homes and factories and
everything destroyed and the greater
part of the country in shambles.
Therefore, when you have all this
bitterness of war, particularly a civil
war, when there are powerful people
on either side, where the issues are
not confined to Korea only and where
the honour and prestige of nations are
involved, where ideological controver-
sies are in issue, 1t is not to be ex-
pected that there will be an easy solu-
tion. But it is important that we
should move towards the road to the
solution, that we are not put back,
and it is to this that we must look.
This matter at the present moment is
within the purview of the Geneva
Conference, but in reality it is a U.N,
problem and whether the talks at
Geneva succeed completely or to some
degree, 1t has to go back for consi-
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deradion by that world comity. We
are not in a position to know what
developments are likely to take place
in this direction.

Mr. Chairman, reference was made
to the lack of influence that this
country exercises by the enunciation
of its foreign policy, that it has not
found acceptance in any part of the
world. I think, first of all, if we were
inclined to be cynical, one may ask,
which policy or whose policy has
found acceptance in the world. Peace
has not succeeded, they say. But war
too has not succeeded. So we cannot
judge these things in that way. Let
us take a few immediate matters. I
think the position in Korea itself is
an evidence of the degree of success
that our endeavours have met with in
the past. When we try to be impartial,
we receive attacks from both sides.
We know that in Korea both in re
gard to our function as the Custodian
Force and as Chairman of the Neu-
tral Nations Commission and in the
diplomatic field. The history of this
goes back to the early part of 1951
But in spite of repeated rebuffs ana
failures, we have tried to make 2
contribution consistent with the policy
of this country. History will pro-
nounce on the results.

Secondly, take the most recent in-
stance with regard to the proposal made
about the high explosive weapons,
the weapons of mass destruction.
Some time in October, when on be-
half of the Government of India, pro
posals were made that this difficult
question of disarmament where peo-
ple were trying to match their wits or
appeared to do so to remove the dead-
lock, should be discussed by some five
or six States who were mainly con-
cerned with it, in private discussions.
there was violent opposition. But
finally, by degrees, by persuasion and
the general course of debate. that
problem was allowed to be discussed
in that manner and now it is regard-
ed as one of the greater achievements
of the General Assembly of last year.
Today in England the sub-committee is
meeting with the Russians, Americans.
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British, French and Canadian re-
presentatives, discussing the problen.
ot atomic weapons in private. I speak
with my little experience when I say
we shall never get agreement be-
tween the main representatives ot
these two sides so long as they have
only public discussions. There was a
wholesome proposition of Presiaent
Wilson’s “open diplomacy”. It is
now caricatured as “public diplomacy”
and now a new chapter is added—
“sudden diplomacy”. Well, it is only
by private discussicns that they can
agree. In private discussions they
may say many things. There are in
New York men who would not shake
hands in public for fear that some
camera men should catch the picture
and send it to their constituencies.
But people may talk in private. This
is not running them down; it is an
objective fact in the worle,, with all
its background of prejudice” and all
that. So when we get into private
discussions, we may get somewhere.
We also suggested that this committee
must be free to meet in any part of
the world It is not because we have
any prejudice about New York or any
other place, but sometimes the venues
of the meeting have a great influence
upon the general tempo of the dis-

" eussions.

These are one or two matters which
one could cite as examples where the
influence of our foreign policy has
been successful and where it has made
a successful contribution.

It is necessary for us, therefore, to
remember that in the context of ex-
ternal affairs we are dealing with

sovereign nations with their own
Parliaments, Legislatures or Dicta-
tors whoever it may be. In this,

however wise we may think our po-
licy is, other people also have no-
tions of their own and, therefore, it
is only by a long process of influence
and persuasion that we can hope 1o
persuade others. With a degree of
reluctance and intrepidation, Mr.
Chairman, I would like to say that
there is danger in countries like ours
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for our nascent nationalism—I am
speaking for myself in this matter—
to claim for our policy a degree of
virtue which is sometimes not very
different from self-egoism. The worst
form of egoism that we can project
into the international field is the na-
tional egoism which is born out of a
feeling of subjective virtue. Other
people resent it so much especially
as the world measures power in terms
of guns. Perhaps the Minister of
Defence will tell us some time how
many guns we have, but whatever
we have, they are not equal to some
of other people’s and even if we had
we are not seeking to measure our
strength in those terms. So, while
the Prime Minister’s speech referred
to a large number of matters that
must cause concern, it also referred
to thinge that aroused a degree of
hope and certainly some which cause
a degree of satisfaction but the broad
fact remains that in international
affairs our own position is condi-
tioned by a world where opinions
are pre-determined and there is this
division in the powers into those to
whom they are antagonistic and those tu
whom they are protagonistic. It re-
minds me of a part of the farewell
address of George Washington. Thd
Prime Minister this morning quoted
a modern American. May I, Sir,
quote an old one? George Washing-
ton on the 19th February in his fare-
well address to the United States
Congress said, “Nothing is more es-
sential than that the permanent in-
veterate antipathies against particu-
lar nations and passionate attach-
ments for others should be execlud-
ed”. It is a simple phrase but I think
that is what we are living under non-
permanent attachments and  per-
manent antipathies, A more cynical
Foreign Secretary of England once said,
“England has neither permanent ene-
mies nor permanent friends, she has
only permanent interests.” The con
tribution that our country is making
is to detach ourselves from these per-
manent antipathies and permanent
attachments, and not saying that be-
cause one nation says so therefore,
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we must be right, again not right
because it is done by us; so far as I un-
derstand and I have tried, we are {ryipg
to keep away from predetermined align-
ment, and the statements that we
have heard and the events that have
happened in the last few years are out-
standing events which demonstrate
this. So far as we can make out, we
are trying to follow a policy consis-
tent with  our new freedom, with our
economic position, our anxiety for sur-
vival as an independent nation and
not as a battle-ground for the other
people and for our strength and our
security.

SHRI JAWAHARLAL NEHRU: Mr.
Chairman, I have not much to say
in conclusion on this debate, but I
should like to refer to some relat've-

ly minor matters which have been
touched upon by some previous
speakers.

Dr. Kunzru mentioned Nepal and
the fact that violent anti-Indian acti-
vities had 1ncreased there. Well, it
1s true that in a place like Nepal and
in any place l’ke Nepal, there is al-
ways the chance and the opportunity
for outside interference and intrigue.
In fact, all these border countries and
border areas always attract that kind
of thing and we have been concerned
about this matter. Not that we are
not aware of it. Rather for some
time past—I forget now when we had
our last treaty with Nepal about four
or five years ago and that was before
the change took place in Nepal, even
then we had that treaty—we had a
treaty and it was stated in that {reaty,
I think in the letters attached to that
treaty, that the foreign policy of
Nepal would Dbe co-ordinated with
that of India. Now. since these
changes have taken place in Nepal
we have been brought in fairly close
iouch with develooments there and
with those who are in charge of the
Government there. We have often
discussed these things and it has been
very clearly agreed to between wus
and only the other day—about less
than a few weeks ago when His
Maijesty the King of Nepal and some
Ministers of the Nepal Government
were here—it was again reiterated
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that the foreign policy of the Nepa-
lese Government should be co-ordinat-
ed with the foreign policy of India.
That is so. there is a general agree-
ment and there is even consultation
with each other. But conditions in
Nepal in the past, as the House pro-
bably knows, have been rather fluid.
changing Governments. but recently
there has entered an element of
stability in the present Government. I
am giad to say; but because of these

changing Governments opportunities
came to people, whether living
within Nepal or coming from

outs'de. to create some mischief. Al
it can say is that we have very little
to do with this. Nepal is an inde-
pendent country and we have no de-
sire to interfere but Nepal’s fuiure 1s
of great interest to us not only be-
cause we want Nepal to progress as
an 1independent country but also be-
cause what happens in Nepal directlw
affects us.

Dr. Kunzru, I believe, suggested
that we should give adequate aid to
Nepal, financial and economic. We
are giving quite substantially to
Nepal and I have no doubt that we
shall continue to do so to the best
of our ability.

Mr. Ramaswami Mudaliar, 1
am told, said that he would have liked
the Colombo Conference to have inclu-
ded other countries like Japan, the Phi-
livpines and others. Now. we must
remember that the idea of having
such a Conference ‘was started by
the Prime Minister of Ceylon. It
was he who started it bv inviting
some countries. I am not quite sure
at the moment but I think that at
first he invited India, Pakistan and
Burma and then, a little later, Indo-
nesia. As soon as this idea of these
five Prime Ministers meeting in
Colombo was mooted, it received in-
stant attent'on all over the world.
The very idea was a unique idea and
quite apart from what we did achieve
there or not, the fact that we were
meeting itself struck the imagination
of the world, perhaps especially of
the Western World more than that
of the Eastern World. The Eastern
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countries tried to come together. some
people might have thought—or may
not have liked it—to form some kind
of ganging up, if I may use that term,
against the West. Of course. it was
not so buif the mere fact of our com-
ing together was a notable event of
history. So some ZEastern countries,
those that had not been invited were
also naturally interested and they
suggested that it would be a good
thing to have a larger conference.
That was, entirely for the Prime
M'nister of Ceylon to decide. Person
ally I think that at that stage it
would probably not have been a gooa
thing to bhave a much larger meeting
hecause the larger the meeting the
more diffused it gets and the commor
factors become slightly less pronounc-
ed and the uncommon factors more.
it was as well that we met as we
did. but as the House must know at
the instance of the Prime Minister of
Indonesia we decided~or, rather we
accepted his suggestion—that some
kind of a larger gathering including
not only people from Asia but from
Africa too should be thought of and
organised. In fact, the Prime Minister
of Indonesia himself was put in charge
of this. There are obvious difficulties in
fh> way of that larger gathering, but
I hope such difficulties will be sur-
mounted.

Then some hon. Member made re-
ference to the canal water issue
between India and Pakistan and asked
why this should have been sent to
ithe World Bank. Now the answer is
not difficult. In this issue we had—and
I am not going into the question as to
whose fault it was-—reached a dead-
lcck. We got bogged up. For both
parties, that is, India and Pakistan it
was important to get going. It was a
vital matter. Long ago, I think in
May 1948, a meeting was held between
the representatives of Pakistan and
India—those representatives being both
of the Central Governments—and of
the two Punjabs, and at that time an
agreement was arrived at between the
two, which we signed, and it so hap-
pened that I was one of the signatories
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to that, at any rate who initialled it
at that time Now, unfortunately,
that agreement which was arrived at
in a very good spirit by those parties
was not subsequently acted upon fully
Otherwise all these difficulties would
not have arisen After two or three
years of that agreement although 1t
was not fully acted upon, still it was
there and 1t laad down certain prin-
ciples After two or three years,
suddenly we were informed by Pakis-
tan that they repudiated that agree-
ment  unilaterally And, what 1s
more, they suggested that 1t had
been made under some kind of pres-
sure or coercion which was a very
astomishing remark to make because,
as I just mentioned, I happened to
be a party to that and, therefore, 1
could bear personal witness as to
what happened Not only I but, if I
remember rightly, the present Gov-
ernor-General of Pakistan was also a
signatory, and there were a number
of others Ministers of our Govern-
ment, Ministers of the Pakistan Gov-
crnment, of West Punjab and East
Punjab However, 1t 1s a bit past
history So we got bogged up mn this
matter Meanwhile the time 1s com-
ing, has come almost when the final
decision has got to be made—anyhow
1t has to be made—partly because of
*he gradual completion of the Bhakra
Nangal scheme which requires certain
waters for the vast construction of
canals, etc, that had to be made
Now, as to when the proposal was
made, the story, I think, is this
An eminent American, Me Lillenthal,
who was 1ntimately connected with
the Tennessee Valley Authority—
Chairman, I think—came to India
three years ago, and he visited India
and he wvisited Pakistan, and he
visited some of our great river valley
schemes also, and he naturally dis-
cussed with us—with Pakistan pro-
bably—what this canal water dispute
was We explained to him He
went back Then he wrote an article
mn an American periodical about his
visit to India and Pakistan, and espe-
cially about this canal water dispute
Well, his facts 1n that article were
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not wholly correct, but that was a
minor matter, perhaps he had for-
gotten them, got them the wrong way,
and m his own way he represented
what either country thought and he
made, I believe, some rather vague
suggestions Anyhow that article was
read by his friend—or his attention
might have been drawn to it—and the
President of the World Bank, Mr
Black, came to India He discussed
the matter with us and when he went
back he wrote to me and he wrote
to the then Prime Minster of Pakis-
tan suggesting that they were pre-
pared to help, that 1s, if 1t was a
technical matter chiefly apart from
the political side, and we wanted to
be dealt with on the technical level,
if our engineers met the Pakistan
engineers and 1f the engineers of the
World Bank could also be there, 1t
might be helpful because otherwise
we simply talk to each other and do
not get down to things He said he
would be glad to give whatever help
ke could and I welcomed 1t I said
we would be glad and we would want
to meet Pakistan engineers, but they
did not come forward Then the
Pakistan Government also agreed and
so these talks began with the World
Bank There was no commitment
about 1t, of any kind, but it was only
they who hiked to play their pait and
help with thewr own engineers, etc.
At the back was also, I suppose, this
wdea that if any decision was arrived
at, that would require some construc-
tion of canals and dams, which means
some considerable sums of money,
and that probably the World Bank
would lend 1t, because the whole
pomt was how best to use these
waters Our case has been that there
1s enough water in the Indus valley
basin to satisfy all the needs of Pakis-
tan and all the needs of India provid-
ed we use all the water At the pre-
sent moment I should imagime that
about 80 to 85 per cent of that water
runs into the sea, 1t 1s wasted But
in order to use all that water, 1t may
be necessary to have some canals,
connecting links, ete and that s
where the money part comes 1n Now,
we wanted to put this whole question
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on "a wider basis of all the water
supply in that area. Pakistan want-
ed to deal with a particular basis of
the Sutlej river or one other river
right here, and anyhow we agreed to
*he International Bank. The only
:ondition that we made was that
while we were talking to them we

would not make any unilateral
*hange without reference to them
ibout the use of water. Well, this

‘hing, we thought when we met the
World Bank, would probably take six
months. But everything takes years.
[t is only some months back, three
months bvack, that the World Dank
made certain proposals to each party.
They could not act as arbitrators,
they could not lay down anything,
they can only make suggestions and
they made certain suggestions after
long discussion with the parties.
Those suggestions came to us. We
considered them and, broadly speak-
ing, we accepted that approach, apart
from minor things, something we did
not like, etc. Anyhow, I may say
this because although I believe it is
publicized, we have not notified this
publicly, it is known that broadly
speaking, in order to settle this prob-
lem once and for all we accepted the
good in it and the bad in it. But the
answer from Pakistan did not come
at all, was not coming, and I am not
yet sure whether it has come. Vague-
ly the newspapers say that the
Pakistan Government has not ac-
cepted or agreed to these proposals
but, as I said, these are suggestions
made by the World Bank for anyone
to accept or not to accept or to do
what it likes. They are not binding
in any way unless we accept them,
That is the present position. Mean-
while I might add here that the
Bhakra Nangal scheme of canals is
nearing completion and although we
are not going to use a large quantity
of water soon, yet we want to use
some water more for trial than for
other purposes next month, in June.
So the amount of water that we are
going to use in fact does not make
much difference to Pakistan. Mean-
while it is our information that Pak-
istan has built certain canals, certain
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connecting links, intermediaries, etc.,
so that they can get more water from
other sources, from some of the other
Punjab rivers and we have sent inti-
mation of this to the parties con-
cerned.

I have gone perhaps more deeply
into it because I think the House
would be interested in this matter.

I am not quite clear—I think Mr.
Ghose referred to our diplomatic
personnel and to certain dissatisfac-
tion in the Press. Well, I do not
know; it 'he wants me to please all
the members of the Press always in
regard to our appoiniments, it is a
little difficult matter. He especially
referred to what he called political
appointments and said that they
should not be made at lower levels.
I do not know quite what he means
by political appointments unless he
means non-service appointments.

Surr B. C. GHOSE: Yes.

Surr JAWAHARLAL NEHRU:
Well, non-service appointment is not
a political appointment. It may or
it may not be, but very few appoint-
ments are made, and when they are
made, they are made for very special
reasons because a person is supposed
to be particularly fit. The whole
Foreign Service began from scratch
six years ago. There was nobody in
the Foreign Service as such. There
were a few persons in the old Poli-
tical Service. The old Political Ser-
vice had a number of Englishmen
and they left and a few Indians were
transferred—three or four. Some
went to the other Administrative
Services We then built up our For-
eign Service from three sources.
Firstly, there wetre those who were in
the old Political Service—just a few;
then there was the normal Adminis-
trative Service, that is, the Civil
Service and then, thirdly, some were
taken from other Services, like the
Army, the Police Service, etc. We
examined a large number of retired
officers from the Army—hundreds of
them—and we took some of them.
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And then some were directly recruit- |
ed,—not politically, but directly re- ,
cruited in the normal way from non- ‘
Service men. They were invited usu- !
ally from universities: some were *
professors and a few of them were
lawyers and the like. They applied !
and they went through the normal .
course—Boards, etc.—and they were
recruited in that way. Then, gradu-
ally, all outside recruitment stopped
and recruitment was done only in 1
the normal way through annual ex- ‘
aminations, Public Service Commis- \
sion, etc. Very rarely somebody is |
taken directly. What happens some-
times is this. A person who has been
serving actually is there. We find
bhim very good. He has not been serv-
:ng as a regular member of the For-
eign Service but in some other capa-
city. But when we have found him
good, we have taken him later into
the Foreign Service. I cannot for
1the moment think of a single case
which might be called a political
.appointment as such.

I do not wish to say much. But
criticism has been made that we are
not strong, not loud enough and not
aggressive enough in regard to these
foreign pockets—French and Portu-
guese possessions in India. It is ra-
ther difficult to say what degree of
pressure one should exercise and
how loud one’s voice should be on a
particular occasion, but it must be
remembered—let us consider the
question of the French possessions
here—that it is not a question of our
taking possession of them by force.
It is easy enough; nobody can stop
us for long, but it is a matter involv-
ing, a large number of problems of
international relatians and at the
moment when in the world there are
so many conflicts, to add to them has
not appeared to us to be a wise thing
to do. Now, I hope so far as the
French possessions are concerned.—
talks are taking place—I hope they
will end in a satisfactory way and I
think our patience has been reward-
ed. If we had jumped in and done
something unilaterally, this would

[ COUNCIL ]

Foreign Affairs 6770

have led to ill-will which would
have pursued—we might have solved
that problem—but that would have
meant ill-will with a great country
like France. We do not want to add
to ill-will. We were quite convinced
and quite certain that these foreign
possessions cannot go anywhere. They
have to come into the Union of India.
We have made that perfectly clear
and having done that, well, we were
waiting for a suitable opportunity.

I must say, as I said in the other
House, that the question of Goa in
some ways is more difficult. It is
more difficult because Goa is an ex-
ample of a head-on collision between
the 16th century and the 20th cent-
ury. And I can say with some
confidence that in such a collision,
20th century will win apart from
anything else, but the fact remains
that it is difficult even to talk to the
16th century. Well, there are other
factors but I have no doubt that
those questions will be solved.

Reference was made to Ceylon.
Again, we are very anxious for a
variety of reasons to deal with any
problem relating to Ceylon in as
friendly a way as possible. The
House must remember that the main
problem with Ceylon, so far as we
are concerned, relates to the popula-
tion, to the large labour force. They
are the descendants of Indians who
have gone there. You must remem-
ber that they are not Indian nation-
als. We mix up the word ‘Indian’.
It is confusing. A person of Indian
descent need not be an Indian nation-

al. A person of European descent
may be an Indian national. So they
are not Indian nationals. We are in-

terested in them for a number of his-
torical and other reasons, because of
a number of agreements with Ceylon,
ete.,, and because of human interest.
But they are not our nationals and
we cannot claim the right for them
which we would claim for our nation-
als. On the other hand, the Ceylon
Government does not choose to con-
sider them its nationals except those
which it selects after some type of
an enquiry, That is the problem in
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he mam. In the mam 1t 1s a labour | had our say about them too but
sroblem, with certain political as- | nevertheless we do not go about
pects. We hoped that this agree- | shouting about them. Many things
ment would, 1f 1t did not solve the | are happening in the world today

problem, ease the situation and lead
to a solution. I must confess with
some regret that the situation 1s not
_easler and that the agreement has not
ted to that happy result which I had
hoped for. Apparently, conditions
there are not improving.

I have not said anything about a
group of countries with which we
are 1intmmatelv concerned. that 1s. the
Middle Eastern group from Egypt
right up to the other countries 1n
Western Asia. It has always been
our endeavour to be friendly with
them, even though many of them be-
cause of pressure and other reasons
have sometimes adopted policies with
which we do not wholly agree; even
though one or two of them, under some
pressure or other, are to join one of
these blocs and others, nevertheless
we continue with our friendly ap-
proach and we get a friendly res-
ponse from them all the time.

Finally, I would just say one or
two words, although this subject has
been dealt with by Mr. Krishna
Menon who spoke just before me.
We are accused of taking up a soft
lime in regard to British colonies,
Malaya and the rest, because 1 do
not condemn them all the time. Now,
I want to make it quite clear what
our approach to this question 15 So
far as the whole colonial question 1s
concerned, our viewpoint is clear; we
go on repeating it Deliberately, I
say, we do not specify them all the
time. We do not enumerate them or
ist them because that merely adds
to the bitterness at the present mo-
ment. In private we deal with them
specifically if necessary but this pub-
lic condemnation of each country with
which we are dealing, with which we
are gomg to deal, does not help.
Many things are happening 1n the
world, many things have happened
in Africa today which I think are
horrible and we have been deeply con~
cerned and pained. Naturally we have

apart from colonies with which we
do not agree. Many things are said,
let us say, by members of the gioup
of nations attached to the Sowviet
Union. We do not agree with many
of their policies We do not agree

with many polictes of the United
States of America. But we do not go
out of our way to condemn those

policies When the matter comes up
before us, we deal with 1it, we ex-
press our opinion. We say that we
do not agree with that policy, but we

do not condemn any country., Not
that we are more virtuous than
others. And 1 entirely agree with

what Mr. Krishna Menon said, that
this attitude of superior virtue 1s ex-
ceedingly irritating We are not
more virtuous than others. But after
a good deal of calm and cool think-
g we have seen that from any point
of view, and even from the narrow-
est opportunist point of view m re-
gard to our country, it 1s better for
us to be detached from these quar-
rels. It is better for us not to take
sides, not to be allied. It 1s better,
not only politcally but even in our
mental approaches, to cultivate a hit-
tle detachment. That does not mean
having strong opinions. We should
above all avoid usmg strong langu-
age against this country or that. There
1s far too much of the strong langu-
age we use which confuses and covers
up the 1ssues. Whether 1t 1s the colo-
nial question or other questions, we
should deal with broad principles and
should try to avoid running down
countries.

Mgr. CHAIRMAN: The question 1s:

“That at the end of the Motion, the
following be added, namely:—

‘and having considered the same,
the Council regrets that no effec-
tive steps have so far been taken
to form and enlarge an area of
peace and pursue a policy of strict
non-alignment.’”

The motion was negatived.



k:

6773  Messnge from { COUNCIL ] the Lok Sabhao 67

Mgr. CHAIRMAN: The question is:

“That at end of the Motion, the
following be added, namely:—

‘and having considered the same,
the Council is of the opinion that
more effective steps should be
taken—

(a) to eliminate foreign pockets
from India;

(b) for a speedy solution of the
Kashmir dispute; and

(¢) for settlement of the out-
standing items of Inde-Pakistan
dispute. ”

The motion was negatived.
Mr. CHAIRMAN: The question is:

“That at the end of the Motion, the
following be added, namely: —

‘and having considered the same,
the Council is of the opinion that
Government should give more
active support to the freedom
struggle of the peoples of Malaya,
Kenya and British Guiana.’”

The motion was negatived.

Mgr. CHAIRMAN: Then, Diwan
Chaman Lall’s amendment and Shri
Malkani’'s amendment are more or less
the same. The question is:

“That at the end of the Motion,
the following be added, namely: -

‘and having considered the
same, the Council approves of the
policy.’ ™

The motion was adopted.

Mr. CHAIRMAN: Now I will put
the motion as amended. The question
is:

“That the present international
situation and the policy of the Gov-
ernment of India in relation thereto

be taken into consideration and ha
ing considered the same, the Counci
approves of the policy.”

T... molion was adopted. .

MESSAGE FROM THE LOK SABH‘

THE Di1spLACED PErsONS (COMPENSA--
TION AND REHABILITATION) BiLL, 1954

SECRETARY: Sir, I have to repoﬂ
to the Council the following message
received from the Lok Sabha, signed
by the Secretary of the Lok Sabha:

“I am directed to inform the
Council of States that the annexed
motion in regard to the Displaced
Persons (Compensation and Rehabi-
litation) Bill, 1954, has been passed
in the Lok Sabha, at its sitting held
on Tuesday, the 18th May, 1954 and
to request that the concurrence of
the Council of States in the said
motion and further that the names
of the members of the Council of
States to be appointed to the Joint

Committee be communicated to this
House.

Motion

That the Bill to provide for the
payment of compensation and re-
habilitation grants to displaced per-
sons and for matters connected
therewith. be referred to a Joint
Committee of the Houses consisting

of 51 members, 3¢ members from
this House, namely:—

. Shrimati Subhadra Joshi

. Shri Gurmukh Singh Musafir
. Lala Achint Ram

. Pandit Thakur Das Bhargava
. Shri Hira Singh Chinaria

. Shri Naval Prabhakar

. Shri Bibhuti Mishra

. Shri Ramchandra Majhi

. Dr. Pashupati Mandal

Shri Daulat Mal Bhandari
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